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Punjab agiratiqn (Dis,)

12.42 brs.

DISCUSSION Rgg : WHITE PAPER
ON PUNJAB AGITATION—Contd.

MR. DEPUTY SPEAKER : We
now take up further consideration of
the white paper on Punjab Agitation,

Prof., Madhu Dandavate.

PROF, MADHU DANDAVATE
(Rajapur) : With your prior permission,
Sir, before you call the next speaker, 1
would just take half a minute,

Yesterday, for want of time, I could
not make four small suggestions which I
wanted to make to the Government and
know their response. [ will read out the
four suggestions,

For giving healing touch to the Punjab
State and to bring about normalisation
there,.I suggest the withdrawal of troops
from the Golden Temple complex,

Giving financial assistance to the Kkith
and kin of all those people who were
killed by the extremists, of the jawans
who died and also of the devotees who
were killed in the clash ;

Ending of controversy regarding Kar
Seva so that the Sikhs are not further
divided and ending of press censorship ;
and

~ Lastly, to settle the Punjab
through renewed negotiations.

tangle

SHRI INDRAIJIT GUPTA (Basir-
hat) :* May I give my suggestions also ?

MR. DEPUTY SPEAKER : He has
given in writing that yesterday, he
wanted to make the suggestions which he
could not do for want of time, He
wanted to clarify them and I permitted
him as a special case.

Shri Y.B, Chavan.

-



209 White Paper on
Pu-jab agitation (Dis.)

SHR1 YESHWANTRAO CHAVAN
(Satara) : Mr. Deputy-speaker, Sir,
we are discussing the white Paper on
Punjab Agitation in this House. 1 have
had the privilege of listening to many
important and good speeches, 1 would
like to make my own humble contri-
bution to this debate.

Incidentally, the white Paper that we
discussing in a way is about the Sikh
community, a very patriotic and a very
brave community, which participated in
the freedom struggle. I have had asso-
ciation with them in both the sectors,
in the freedom struggle sector and also
in the defence sector. When I happened
to be the Defence Minister of this
country. I had todeal with the Sikh
officers and Sikh jawans,

1 must say that they have made the
best contribution for the independence
of India and for the preservation of
independence. We shall never forget
their contribution,  Unfortunately, it
has become a little controversial now,
We are going through a very difficult
and complicated time, We should not
do or say anything which will complicate
the issue more, This is my approach,

But it is necessary that something has
to be said about this issue in this debate,
Therefore, 1 would like to express my
views on this question.

The views of both sides of the House
have been expressed yesterday on the
white paper.

T must say that I am very much
Impressed by the white paper, It con-
tains a flood of information on the
situation in Punjab. It goes to the root
of the problem, That is more important
b_ecause the white papef is supposed to
8ive not only the catalogu® of events,

(NSHRI A‘TAL BIHARI VAJPAYEE
~°W Delhi) : The white paper is only

BIVIng the catalogue of events, That is

What has been done,
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SHRI YESHWANTRAO CHAVAN : If
you read the white paper carefully from
its first page, you will find that it gives
an analysis of the factors that led to the
Punjab problems.

Firstly, it stated that the agitation
was there for the last three years and
that an unreasonable attitude has been
taken by the Akali Dal. Negotiations
proved fruitless,

Secondly, it is pointed out that there
was a tendency to ¢reate a sort of violent
atmosphere in the country which has led
to the creation of terrorist movement in
Punjab,

Thirdly, the cause of the paralisation
of the administration in Punjab has been
traced to the nature of the situation
that was developing in Punjab itself.

I happened to visit Punjab a couple of
months earlier to this armed action. 1
had gone there along with many others.
1 was not the only person to visit Punjab
and Chandigarh. Many others had gone
there. In my own State itseif, there are
some Congressmen who are in touch with
the people in Punjab. I had the oppor-
tunity to talk to many of those Congress
men, of course, my party men. They
know the things that were happening all
around Punjab. Prior to the armed
action, I happened to meet them and to
talk to them, From what they have toid
me, it gave me the impression that there
was complete demoralisation of the civil
administration, This was the one point
which stood out patently clear,

SHRI1 INDRAJIT GUPTA : Why was
the administration paralpsised ?

SHRI YESHWANTRAO CHAVAN:
The administration was paralysed and
demoralised because of the organised
violence from the holy place of Akali
Takht which has -created some sort of
demoralisation among the common
people. The people do not know why
all this violence was taking place, Harm-
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less, innocent people were assassinated in
large numbers.  Anybody can go any-
where and can kill anybody without any
consequences. Good people, scholarly
people, independent people, businessmen,
common people, all these people were
killed and there was a feeling of helpless-
ness among them. You may ask me as
to why they felt helpless. 1 must say
that this is how the disintegration starts,
When a country disintegrates, this is the
manner how the process begins.  Fascist
movement starts where the terrorist
movement begins. All Fascist move-
ments have been preceded by this sort
of terrorist activities,

Earlier to this armed action, I had a
talk with responsible people in the admi-
nistration of Punjab and they very
frankly told me that there is no way of
dealing with the situation in the normal
manner, This is the honest statement
or facts. I had met the highest man in
Punjab administration and he said *This
is the situation. But I see no way”. I
came back, and on my return I gave my
impression to the Prime Minister., Natu-
rally 1 found her going through some
sort of a mental agony when 1 reported
this matter, but she was very calm, very
quiet, she was not disturbed about it.
She only uttered one sentence :  ““We
will have to go through a difficult period
before  something emerge”.  This
sentences gives an indication of the
mental agony through which she was
going, and that is very true. What
happened was, the administration was
domoralised, the people where demoralis-
ed, the political parties were completely
demoralised, The organization of a
few hundred pcople sitting armed in
Akali Takht had created a feeling
amongst all the people around that it
was they who were ruling the Punjab.
Psychologically, this is how things take
place. Ultimately, the result was that
not only the administration was demoral-
ised, but the political parties outside
were demoralised, the Akali Dal itself
paralysed, and so important leaders Mr,
Longowal, Mr. Badal and others were
practically, for all practical purposes,
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prisoners of Bhindranwale’s group, This
was the situation that was created in
Punjab, What do wedo? How do
we deal wtth these things? Prof.
Dandavate mentioned a very beautiful
phrase and I liked that phrase-‘alienation’,
“after the army action  alienation has
taken place”. It is a very fashionable
and fine phrase, particularly fashionable
with professors, But something more
than ‘alienation® had taken place before
this incident, and that is what is moree
important to take note of while dealing
with this matter, When such a thing
had gone on there ..

PROF. MADHU DANDAVATE :
I am not very happy to use that phrase ;
1 fecl deeply disturbed while saying that
there is alienation, But there is aiienation
and that is a fact.

SHRI YESHWANTRAO CHAVAN:
I am telling you that there was some-
thing more than ‘alienation before the
army action’, 1 said I liked that
phrase ; that is fashionable .

SHRI! INDRAIJIT GUPTA : Although
you are not a professor,

SHRI YESHWANTRAO CHAVAN :
I am not a professor. I amgiad I am
not a professor,

This was the situation that a group
had created practically in the whole of
Punjab, and if thesc things had been
allowed to be continued, the whole
nation would have been in chaos.  This
is the important thing that has to be
taken note of In a big and complex
country like India, it is not very sofp
poetic way of going all along : it is a Pls
and complex country. it requires takl_ns
very hard decisions. Occasions do arise
when hard decisions have to be xakcfn.
I believe that rulers should have a poetiC
mind because those who have got 2
poetic mind can get angry wixlg them-
selves. I think, it is a good quality for
being democratic rules that they must 8¢t
angry with theinselves also. Here
found things were deteriorating so ft}sl.
I gave my impression to the Prime
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Minister on my return ¢ This is sort of
pre.Civil War situation in Punjab ; if
things arc allowed to go the way they
are going, things ultimately will go com-
pletely out of hand ; something will have
to be done, something has to be done”,
1 knew, that ‘something’ was a very hard
decision, and hard decisions take some
what a longer time to take. There may
have been. I do not know ; there may
have been—some hesitation in the mind
of the prime Minister,  Naturally those
who take a decision about the use of
army have to go through mental agonies,
and it has to be a very hesitant, a very
reluctant, decision. Ultimately it had to
be taken ; that decision was taken finally,
The decision, according to my own assess-
ment, has made a great contribution
to India’s post-independence history.
Some pcople may say that this has
created a  problem Naturally it
has also created some  problem.
When this action touk place, 1 was
away in my home town, a small
town in Maharashtra, The morning
newspapers flashed the news and 1 was
surprised that people from all sections
of the society in that small town came to
greet me saying that something good has
happened, ‘You have saved the country,
the Government have saved the country.’
1 have nothing to do with the decision.
But I am telling you the feeling of the
people, the feeling of all, not only in
Punjab but all over the country. You
have to feel about it—what happens in the
rest of the country, If we allow one
holy place or one place of worship to be
used as a sort of an armed tortress in
Punjab, the same thing can happen in all
other States.

This ceuntry is full of problems. As
I said it is full of complex problems and
when such problems have to be dealt
with, they have to be dealt with very
Clearly, Some members said that nego-
tiations were delayed, 1 quite agree that
ultimately this question can be solved only
hrough negotiations, I do not deny

it

------

AN HON, MEMBER : There is no
other solution,
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SHRI YESHWANTRAO CHAVAN :
In a democratic society there is no other
solution. Dialogue will have to be
undertaken. But I must tell you also
my experience about dialogue with the
Akalis, You have your own dialogue,
the Opposition Members have their own
dialogue. I have also dealt with some
of these problems because the problem
of Chandigarh is with us for the last two
decades. It is not there now for the
first time. The villain of the piece in
the matter is the Shah Commission,
Tney first of all recommended handling
over Chandigarh to Haryana. The
Government could not even look at this
decision. | was a member of the
Cabinet at that time. Within a couple
of minutes a decision was taken that the
Shah Commission’s recommendations
should be rejected. But some solution
will have to be found out. I know
since 1970 when the Prime Minister gave
this award, after many hours of long-
discussions, it was decided that
Chandigath should go to Punjab. But
Haryana people also must get something
in return and, therefore, some of the
Hindi.speaking arcas of Punjab were
supposed to be transferred to Haryana,
It fell to my lot as Home Minister that
I should convey this report to the two
Chief Ministers sitting at my residence.
One was the Akali Chief Minister and
the other was a Congress Chief Minister.
When I went and told them this,  they
said, ‘Yes. We understand your difficul-
ties. We cannot say that itisa very
good decision, but we have to accept it
because it gives in substance whatever we
wanted ’

So, in a way-—why in a way, for all
practical purposses, the decision of
giving Chandigarh to Punjab and handing
over Abohar and Fazilka to Haryana
was accepted by the Akali Dal. Now
it is after 14 years that we find that it is
not solved. This happened in 1970.
So it is very difficult,

We have said that negotiations is the
only way to solve the problem, But
negotiations with the Akalies is very
difficult because they are a very difficult
commodity...,..(Interruptions). 1 think
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the Qpposition also will have the same
sort of experience,

One very basic thing will have to be
made clear. Negotiations have been
made difficult by two things. Nego-
tiations certainly will have to be done,
But they have been made difficult and in
in a way, impossible by (1) the existence
of terrorists group, and (2) this Anandpur
Sahib  resolution  which  ultimately
indcates towards secession,

= g fasE A : A9 AW
& AMfaawa a1 e & 99
W a1 |

st amzA wa =g @ ZANT
aifed | g FY QY gy snar )

Unless these two conditions are cont-
rolled and controlled very completely
and unless it has given up the idea of
Anandpur Sahib resolution and the deci-
sion is given up and unless these teriorists
groups are completely controlled and
eliminaetd from the Punjab public life, neg-
otiations would not succeed. And unless
there is a possibility of the negotiations
succeeding, the suggestien that Mr
Dandavate just now made to withdraw
the army from here and withdraw the
army from there—it will be very difficult
for the Government to accept it. Even
to-day people from Punjab who come
and talk about it say that some of the
people saying ‘Let the army go ; we shall
deal with you' lnterrupt ons). This is
the position that has come now, So, one
would have to be very careful about
when the army should be withdrawn,
Should the army be withdrawn only
because some of the Akali people say
‘withdraw the army'? The army has
not gone for fun’s sake ; it has gone to
deal with the problems ; and deal with
it effectively. We have a democratic
rule, And army has only a limited role,
Its role is to help the civil authority,
That is the hasic role, And this has to
bs done not only in Punjab but this had
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to be done in Bhiwandi, Maharashtra
also, In Hyderabad, it had to be done,
Some one said - L think Prof. Dandavate
had said it—that often calling the army’s
help is a very dangerous thing, [ do
not think so because army is a patriotic
instrument of India. It is also a demo-
cratic instrument of India. You cannot
compare India with any other military
dictatorship anywhere in the world,
Army has a democratic tradition and by
profession they will be very much loyal
to our Constitution. I have no doubt
about that in my mind, But when it is
necessary to call it, we should do that
without any hesitation or without any
fear. [ heared responsible persons in
Mabharastra saying that if we had dclayed
calling the army by one day, things
would have been impossible to control
for weeks together [ am here talking
about the riots.

SHRI INDRAJIT GUPTA : Any-
thing wrong with the police.

SHRI YESHWANTRAO CHAVAN : 1
agree with you that there is something
wrong with the police organisation. Some-
thing is wrong with the police organisation
all over the country —not only in Mahara-
shtra. All over the country, there is some-
thing wrong with the police organisation.
Constantly they are in touch with the local
people The local people include intruders,
smugglers anti-social clements and anti-
social people. So, they aiso have to deal
with them. I was speaking about these
two conditions which are more important.
Politically, we should be very careful.
At least 1 am very clear about this in my
mind So, let as not talk vaguely about
it We are totally very clear that- there
are terrogists getting arms and killing the
people at wili, Thais must be controlled
completely, I am very sorry to say this
that no responsible Akali leader has come
forward to condemn the Terrorist, Tell
me which Akail leader of the Akali Dal—
people talked about the Akali party and
the Akali situation—has come forward to
condemn this thing ? If they are not
prepared to condemn this, how will you
control them ? They themselves became
the prisoners of Bhindranwalle. I think
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they were physically the prisoners of
Bhindranwalle. And they could not
decide anything, They used to have a
look at Bhindranwalle’s people while ex-
pressing a view as to whether they will
like it or not, How are you going to
control this situation ? This will take a
long time, This is a process and this
process has to be followed very carefully.
This country has to be united. 1 am
making an appeal to the Opposition not
to support wrong position, It is not only
the responsibility of the Government party
but it is the responsibility of the Opposi-
tion also and also the entire responsibility
of Indian people. If we are unable to
control these two things what also can we
do. Ultimate'y about the decision on
Anandpur Sahib Resolution we talk about,
in different parts of the country. We
have to deal with it somehow or other,
We have to deal with that democratically.
We have dealt with that democratically,
has, Deputy Speaker, in your State. And
we have succeeded in that.

We are dealing with that in Assam, in
Nagaland, in Manipur, in Mizoram etc.
We had 1a do that in your State. I am
complimenting your people, Mr. Dhanda-
pani,

SHRI C T. DHANDAPANI
(Pollachi) : 1In 1955 soores of people
wese killed by the aimy  The result was
that there was no. Hindi language and no
Congress Rule there.

SHRI YESHWANTRAO CHAVAN :
1 am giving the compliments to your
people that they dealt with the situation
democratically.

So, the most important part is how to
deal with the secessionist tendencies.
These secessionist tendencies will have to
be fought by the people and not merely
by the Army It has 10 be fought at all
levels. This Anandpur Resolution is a
srea;u danger signal and this danger signal
India must take note of. 1 must say
howcoever ditficult the things were, this
:::l:n rwhich .Arn!y took has broken the
o Of terrorism in Punjab That stands

a fact. But we cannot be co mlacent
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about it. It will have its own reactions
a0, Therefore, we will have to go very
cafefully in this matter. Only because
you are in Opposition and say what ~
Government does not like, that is not thc.
way, This is a national responsibility
Controlling terrorism and controllin
secessiorfist activities is not any party’
monopoly here- This is the responsibility
of every independent Indian in this
country whether they are sitting on this
side of the House or on that side of the
House.

S

How are we going to do that? If
there are any suggestions, I hope there
would be suggestions for this sort of pur-
pose when we are discussing the White
Paper. The White Paper brings out these
to things. There is terrorism not omnly
in words but in action also and in a very
extensive manner in all parts of Punjab.

Ultimately why were negotiations
failing ? Opposition has said it many a
time—I do not see why they said—that
nothing has  happened. But  have
they not realised this background of
Anandpur Resolution was the real obst-
ruction in the successful negotiations ?
They said one thing at one time, another
thing at another time and a third thing at
a third time. I am of the view that unless
there isa complete statement what they
are no longer sticking to the Anandpur
Resolution, the negotiations are not likely
to bear fruit,

So, these two things are the real chal-
lenge and these two things will have to be
fought very heroicaliy at peoples’ level, at
government’s level and at every level,
This will have to be done.~ Unless we do
it -nothing could be achieved about it,
This is all that I have to say.

13.08 hrs.

The Lok Sabha adjourned for Lunch till
ten mirgies past Fourteen of the Clock.



219 White Paper on
Punjab agitation (Dis.)

(The Lok Sabha re-assemblcd after Lunch at

ten minutes past Fourteen of the Clo k )

[MR. DEPUTY-SPEAKER in 1he Chair}

. wt geEw fagd awady (A€

feeeli) : Suream wgea, X A%y
qEY AT F IT GFAA HYT AR K
3qré A1 igar § =g e Fany
st #¥ afq 93,86 dlR wAr ag-
geq a1q Sifen & ww # fo@l §
qferran drg 9 g ATl & fag
q31 ¥ A At gIfmee mifge @
Frawarfzat ¥ gaa fear A1 63
qfeTar £ g7 wiaw fHar )

a1 ® oF IT Ffew A6} TGF
zrfazy |Yar ot a1 | S€ faca #Y
goear MT agigd & frd & fag
a1 &1 afwaa fem A wifed
foeg gf ag adl wamr =ifea f& @ar
qer &9 § fagd) @l #1 gE@EAn
1 & fa7 gafsa a¥v afssa £ af
21 o9 @Y zmaifaat & fasg ®a1 &7
I9q1T us wfug g0 ¢ 99 gqmag
T A [1fgn

+ gfa gifga & 4fas s ¥
fawa & g% 2 a1F Feft &1 ops)
ara gg & f& fod) Y aifes eqa &
{91 497 FT qg qgar AT Arfady
wY&1 grAm |rfam | fwT & A) ofk-
feafa adf art ;fzg | a8 s Y
w1fgd fF gd fo&T o9 &ar #Y g
Y gfaqt & fAss fraY ad eqq
¥ ®wag) & fay AT 92 aifev
wiafew saqear £ gana a1 gfaq
FY fardzidt ¢ 1 gfam A agraar &
fau gz= fewd qfam @t asdr ¢
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T¥7 fawgfed w1 &Y wgraar § qr
gt g Iy ¥ F AR I faww
g T | THET FIRW aqr g ? A
gHR ® Avzg €@ avf ? gord F
o g 9 f3g w0 FA1 927
faar awr s agf § mae giesa &
SmET G @ war ) gfvw gmard ¥
qui @Y 9 | a9 §T war fewi §
g0 qg 7% ) VI AT 3 & i@ @Y
AL I TG F40 OF 9O @
21

IqTEQN WE:Zq, USAGIT 9198 HIT
faogr 3 &er & frar 2 z@¥ Aw
Fa ETE ‘g & gor@ # fead
agadl & femis Tig@@ ay ot
feaa wwad 9T ag wAg ¢ f&a
gagarfesl & siw faa g7 ¥ ? <39
97 & AT H MNT )

sgq 971 sxifgg W@ ] miw
fa<relY gAY @ @@@ qgw & 471 gw
gy fs @3 ax @ faud
THIa ¥ AITFAT ¥ I2G T gl
FgrY &Y w=w1 fagsr qw & @mn
5o | ag ey @ feqr gan €Y & fs
gEIAY HIRIFA AT H ST AT,
wiawarz 3 9ga fav 3zrar | saq 97
¥ ofy ag Fiq At A€ §

£Aq 9F qYN 8T F1 IZHIEA G
AT | I 9 8§ 1 I &7
) Garg § wWEsAE & IxG W
g ? ¥ Asr sa} A wav ? Ag
Araa At oqra QA ?

. Iqieay wEIEq, WEAd % Q9
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&A@ I | AW E -
e Jar 1 TrEmT § Tarda

1980 & e favezarr +1 ®E
A Ag} SrAar 91 fveT wiw &
TF BT AT FAY S JEIO0Y FT 03
T &t forerr fean war o) wwAfaE
T 9T FF F1a1 ! AIqAE FT &Y 5-
IR FJFAT 7 Ireqw  wPrew, {AAT
¥ &1 Gaar fear war @ 1984 ¥
5-6 7 11 & 1980 F AT FAT
argar § | fAEr T arar A gear A
7% | a1 uF geg A &7 qfomy €9y
gear feeelt o g€ oY foeeht & 9
ST g A faaaT s, 1989
F gA17 & geg wAr grErr fag w1
oF c@¥ e wiee gmfage” €o Mo
famr | g10  WYo FaT A1 287/TAe
Site /g0 In# famr f& dYo dYe amdo
fadsrd arar &Y gar § Jiq FT
W § 1 20 safgqul & faww Arfes
sy feg g § 1 g3 At @ faww
AT A Free Y ad fwr az
afea q@ & fasrga a1 0 f5 qaiw
F1 gfer g¥ aga A 3 Y | § 9w
F1 UF |5 98 FI GAMT 8T § 1 —

“IEvidence has been collected to the
effect that all the twenty persons
against whom notices have been
issued and the three persons
against whom warrants have becn
issued, ecither belong to Sant
Bhindranwale Jatha or are his
close associates/relatives and are
hiding under his protection. That
was the reason for requesting
local police of District Amritsar
to have the notices served and
the  warrants  executed, Two
more fresh non-bailable warrants
are being obtained against the
Persons mentioned in the annexute,
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CBI are also in the process of
issuing notices u/s 160 Cr, P, C.
to Sant Jarnail Singh Bhindran.
wale,”

for g & fasrag 1o ¥ fs
g ¥ dYo do o FrA TN Y
T Afed) o FHAL FE@T @ FAA
T, ag Afza g¥ anfew «ff @€ R
7 3¢ ¥ oY g Nfe|i ;139 3 Ay
B9 HGAT UF AT IA @ §

Q[T qF & 39 I9 F7 JooE g &
frozrrara 1 frweare fwar mar . 3@
arg F1 Iea@ A8 & 5 Brsuaie
fgr & faar @ o SET @,
dfeq 99 g v agY g, sigi gAv
arfzd a1 1 g0 gra gt gRary fag
A F ST THT ¥ &7 QI W9T
fear | 378 qar 2 f& wifseam &
Frawarfzal #1 sfoaw & & fag
FTq AT A1 TZ & 1 IO FET HAY
F qar g, g g faRa @ A
qar 7§ 2 gew " gRarr fag
w3 & 5 & aga 3 & fay dart g
AN 7% IgFr qWET FA A g
HAL A1 AL F g Afvq -
T FT ATH 7 A% § Y A F G
Fat AT AA U aq) qgRT F@E T
39 gEF F1 F97 qA A FI QT §,
I I AT H WRAT |

q= 1T B q7 I wErr #f

Y ) FgE A &1 AT HY AR
‘gart & § wifs Jary ey WA

qT /S § 1 A1 F yIAfaF ARy
FT OTAT AT § | HAT, AT F39L §
¥ @3 § faedid uatfas sndw feany
ag afefafy sai a@ & af ? five-
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[ we= fegrd At |
Ty W 9i fgasT 1980 ) FAY
fregai ad) fear mar ? qanga &
9% # afug IO & JINMT g Az
¥ I fawaas §1 gwe1 A A B
fear war | faewE™ § s & zq
(aroe 1, T§ TN R T Aa7 9T
AEAT | 9%T IF ¥ gy ¥ e
afzx & @ s®ar | gfam & srwas
fawegnis # an gfier & A &
fag & wg ) S 9vz f@ar wi @iz
fear | fasrd arar &1 gaar & ag
aER & fzuara & fa@zie ok
qrdr aF A8 9w fasgrary wY
A foax aatar ? sxre) fafe ag)
gifeg O w9 awir N F@T
Fifgd a1, 394 Fraw swifad & w7
®R A gg[ gAY A fadd @ F
aare & wg1 f& awifaal agn adf
Tarar fe e afze & gfaamr twed
DR E Ao AY zreIT J gBI U,
3T GYFIT AT T 91 ! G 99
qary fr eao afir & gfaare gwes
& @& T g EY qqr Aqar @t

EEAM]

gxifagl &1 o afizx & geoam
N fa=r ) Arfzy 4y | awfagl
) arawarfzal & fa=is qEHT arm
FUfgA a1 1 g% aFr ol & fawan
2 1 ¥fwa sar Tad g w17 AqA) faed-
Y ¥ aw axN g7 fywawR
feelt A 1 ¥ & 3 QA aW g,
frgia faeeit § favware $ 4T gy
g1.... (s@as5m)

sto &o %o famrt : 77 A #
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ot wzw fagrt o) @ ag 8§
21 ... (wrem)

fozvars araf aw 07 YT @ F
aifaq s g

...(waém)

MR. DEPUTY.SPEAKER : Please
sit down Mr. Anbarasu, plcase sit down,
You can reply when you get a chance,
Please sit down,

(I'-terruptions)

MR DEPUTY-SPEAKER : This is
an important discussion. Let us have a
calm discussion,

PROF. MADHU DANDAVATE :
Tle opposition has a right to c¢xpose
facts,

MR DEPUTY.SPEAKER : We shnuld
have a calm discussion

PROF MADHU DANDAVATE ;: The
Opposition has a right 10 expose facts
and we will do it ruthlessly.

(Interruptions)

MR, DEPUTY-SPEAKER : Pleasc.
Let us have a calm discussion.

SHRI ERA ANBARASU : Let him
the name the Minister who has done it.

AN HON. MEMBER : He should
withdraw those words.

MR, DEPUTY.-SPEAKER : Mr.
Anbarasu, he has not mentioned the name
of any Minister, Why are you insisting ?
If you do not agree with him you can
reply to him later,

o} gour TE YeATAYR) : TR T
Q gfxaY-& qiw-aarT =.f59
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st wrw fagrdt aioddy ;. AT &
A qF gm oAy 7 T @ A EFLT
T AT TG Q1 @I E AV g@A0 WL
g1 afe & A% § gF AR @ 7 W
faad ary § wgr sigar f& gawT 48l

e Ag g awar | . (saqua)
MR. DEPUTY-SPEAKER : Mr,

Vajpayeeji, what you said is all right,
Go ahead. (Jnrerruptions)

MR. DEPUTY-SPEAKER :
This is an important issue.

Please,

Ut wza fagrd arddy ;o gareag
wgrza, fafaw gefafred oa A Wz
¥ fay gar garf om gwd & ¥fe
gar fafaw qefgfecaq # a3 &
fer grt wifgy, fafas mefufres o
sy & fad af &1 wifed ¢+ 99e
¥ 3T @ W & 99§ G e
AT gIO AATGT AT @7 ) W B
T § ? vt ag aiena & 7w

T 98 FEY Q7R QU AT @ & ?

IUTEAY W, UF TAFIT G A
WAFATH 60 W2 TF FYY W I W
fx gy gy war fr faet 9 Aot
AN qrg A7 & oY fodt wfwsae &
gt qget | 9@ ¥ fecdy wfaean & agr
o ¥ ¥ farg agw @) fed sfawe A
3% qrE a1 2 fEar T S-S FEr
fr sax ¥ar & amfpe 43 §, &%
M zEgET FU 7971 3490 ?

nezafy e aga wE AL E TH
¥ fafaw oefufreoa @ AR F
2 & ot aga wag gard T W
§ W% e w8 Al g o TrewwTe

SRAVANA 3, 1906 (SAKA)
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Faagwrd § Fr ¥ Arfegy N
ifqe & faar I AR 39 &1 uos
g 37 wfes 4§ wgeaqr fawmr
oty e wird

OF AR @I L OAq F OO
AN 7§ F7g AaT ) TH {4

ITETH WA ; T AT |

Wt wew fagrt aewdl @ FW
&qor G2 § FIT AU KT JTAAT 74T
ET QAW 4 5 17 Ra1 39 @ q
garf e F ywm @A 1 4g
gam 5 gn &far 29 qnmr =Ry
g g femr s #fFF FITaar
fFEaEIIT W g 899 @@
# | 9g 913 9X_"@H @H &7 aqE0

wa”fzf;}m\ﬁ,ﬁzim%
€1afET d gall A 77 @E

qTFIIATF AR F YR X

Farel @, fQad qEr weus

FHA & AJEN § AAIT g qr AR
F AT ¥ USATT  FQAILETAT ALY &,
afgeT st Aw A garar 1@ {1
FATT HIAITA HT qEEIT F 747 TAT?
FI1 48 FIW AT FATUAATEAT TG
FTgPA A 7

w7 qg 19 A a drfwa a8 g1
AR 7 AT TF G AL
S FEEIT & Usaqrd, Ht wamga
¥9g 99 gutaqu fer =f @isw
e Y ...

THE MINISTER OF STATE IN THE
MINISTRY OF ENERGY (SHRI ARIF

MOHAMMAD KHAN) : Are we dis-
cussing Jammu & Kashmir now ?
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) wew fagrdt awdadt @ & gova
FT AFAT § | § 1991 Jsr@w FE AT
7z $T &1 Is@ F@ Q...

MR. DEPUTY-SPEAKER : He will
reserve his arguments for that discussion.

SHRI ATAL BIHARI
It is a passing reference,

VYAJPAYEE :

SHRI SATYASADHAN CHAKRA-
BORTY : Under what rule you can say
this ¥ (Interruptions)

SHRI ATAL BIHARI VAJ.PAYEE:
How can you debar any mention on
J&K?

(Interruptions)

Nt wew fap aod@ ;oo
TEY guT WET )

(suasw)
14.31 brs.

[MR. SPEAKER in the Chair]

ot wew fagrd aodq) . weaw
wgeT, Fag wg @ a1 fe Jar v
THa Zny IyEm fEar arwgr
TY-FHI T T7 g8 GAT Y Uy-
TF A ATAT Ag FgA ¥ foA fw 79
FT TGHT ®eH g1 AT, WY GEAGT X
a{fad, @t usawrg F qg Jar 3
ofeatr swiet 43 gu & |— -

SHRI ARIF MOHAMMAD KHAN :

This is an absolute lie,
SHRI ATAL BIHARI VAJPAYEE :

What are you talking 7 Iam speaking .
with a sense of responsibility,

(Interruptions)
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White Paper on 228

Punjub agitation (Dis)

SHRI SATYASADHAN CHAKRA-
BORTY : On a point of order,

MR. SPEAKER :" I am on my
legs. Let me say and then you have your
say.

¥ ag w1 wgar @fs a9 99
DFT A Y N THG FARA § IAF
forge $T7 &1 aawt 1 qiF 7w

(wara)

s\ gifte Wgwmy @i : HAAIE
Fad) WY AT FA KT AT FAE
a}ww%@é,ﬁm&fﬁ&f@ﬂﬂ
srErg) & op fame &Y goa

(emge)

weqw ARAY ;. AW ¥ & g
AfaY IFgwar ¥ Far FraaEr gar ? AR
g3 &1 99 AYT WiT °g 8.,

grad WA ¥y (FANT)
geqer o, ¥AF) MG GATA 9T AV &
frd &z, FTAT 9T ALY )

1
You are not going
Sit down,

MR SPEAKER:
to teach me anything,

( wam:r)'

arard oY, A §5 AEA | ANH
faeres w71 wifgd fs gaw A
i 97 8

FoiiT 7% argx Frfgear adi 21
wre 1E gafea ara QA @ § AFN
A€ sarfaaiz ara geit &Y IAFT
At g, YT w QFr | #7fFT
AT Y WA [T F T AT FE
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O §T ZAT § @) IAFT AT GIA F
g% § 1 gg q1a g | T Wy afedy

SHRI SATYASADHAN CHAKRA-
BORTY : You please go through the
records, He has used the word ‘lie’,

MR, SPEAKER : I will go through
the records.

(In:erruptions)

st sifis Ageng @i A, §
qrgeaT &30 A Ffaw FT W g
AT qragar s afes qwed
I Fe Fg W & vun fay &
F771 W A F awar fs § ag g
fFag w8 |

weaw wgiw : § o) Fgar g
arq fgrgearT smar g

ot wew fogrt aveda) @ IUTEAW
Ag1ga,

weas WEHEW : OF & A @, F%

T AGY | FAY YA, FAY qEHT |

off wewr fagrt awduy ;. wEAH
wgi7a, Tqo HfzT ¥ {ar Wy gy F49
3 A QX arrar, AfeA qorra ®
masardt afafafuat ard &, gearsdi
w1 faafaar 77 @ra )

UF FeA1g wAY 3w FE, A9
o fwz w30 fs T qre | IFA
531 f5 500 wrdFaTdr g@ qA7 qW
® &, fawrdd £ qanw §

.

UF WA |aeq ¢ fgeet & 7

weaw wEgEw ¢ &G N gAY g,
afad

SRAVANA 3, 1906 (SAKA)
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W wew fagrd awdr ;g
faeefY N arfas &1

(waa{'w)

=Y waw fagrt ateal  AAT AW
¥ agi a1 fad mgas s w §, W
frardt o fa=ar wa &fQ@

Tqor #fgT # Ja1 Y9 § 97 qfe-
feafg g @ & sdwardy a=e q
AT gfeg arge 4f | s feafq ag @
fir BYor weaT § AT AIGFAIEY A1ET

g

QIFFIIT A OF 91 Arary & foar
& | WrEer AGT FT @ AT FIA Sicif
dfrw Frda & aiz A g s
FT HIZIW,

uw wAdle weed : Fgi ¥ fRar
ar ?

o) wew fagrd gwaE c ag
W % &€ uF Wi § fRar war

(sem)

st gficdm agige : ag W ar I
& A FEr

ot wifes Wgewz & (A1) @ AW
T ag T,

(saaum)
weget wgrag - {6 T ama |
(zazwa)

weaw wgaw : & 2@ WEN
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st wfvs W wt: A,
brevity is the soul of wit.
v & qoar e A @ AT fs ow
AT F 97X qQT qRIG Y WA B
W % )

(zmawr)

it arfes MgmT @i : Lam on my
legs. He is a senior Member, Let me
explain my position, =ff FTFAT T A
¥ faraare safea § afes qo axm
¥ ot afesaeeg § o

qg q1q AT FEAAG  qrIA o
A FATAT ATAHD F ATHIT 9T R,
% w4y ag feewa wEf ®7@r f5 wrg
naa 7 @ § 1 g% oz s Qa
M ar w s a&feT ag
T AEaATT A BAT | AT FEAT T
fF ag vasit § facga wwa B9 §,
5 e

Zg Y arg, g agi FENT &Y 91f
T ST @ S, dww A wal s @
2

geqw wey ; gifed w1 ara At

¥ 1 Twig a7 omar @) F FATew o

FAT Y, FAY dA9 FT WY SET P,
N wTrT FT 91 qrar §, 9@ wNE
aray, a@ '

st wra fagrt amdad @ qom
AZRA, BN AZT 9L OF AT HwE
gy 93t F7 ¢ &1 uly Gye ¥
wegia dATa W oaEr § R s
FIET A AT )

seaQ wgRy, Arawaifza) € gear

JULY 25, 1984
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wd & ar adt ¢, & e warg Ad ¥
|%ar | HIFHADN X AT, 9%E q,
q7 &5 qfzy § FA1 44T & Haw-
arr # Farfaw  wfaw, datfs
sUaqar 51 aw fuar & wq @ WA
g1 q AN g UM 1AL

Frer @A &1 gAY ¥ @ AT @,
48 gAww g oTm ¥ agaiw
feegal &Y @ww & 4G AQI |

(zaweT)

Wt wzw fagrd At sgaiw
ferg ag anwa § qwwd § f5 mifes
fog wif a3 e @ ? TR
g av afex §1 ggghiw @) qar,

"gaot sfae ¥ glamx twEd @ faE,
aquw) Twe3 A ferr, wrgad #1 af
ar ag arerw w4l § ?

uaaq wgwn : faai 7 st &
fear ?

W e fagrd awday: g
wi< feafa ag § fs foa agzig =)
aaw § ag Ag) a1 Wy v wedr v
gz wigFalfEE A ),
fom anre €1 #74) 591 AW WL,
s\ somifaa fear e w@rwrd ?

(zazarr)
o st aTer © faege TeE &

it sew fagrt arddt . FEAH
agizg, & IAEY wraAIEl £ 1@ I
e § 1 (maam)

PROF. MADHU DANDAVATE:: B
is thelr assessment,

-
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it wew fagit awddr ;o Fdr

gl qmufag w1 337 & frard ?
g @ W R (Tywa)

WA wnEE 3w (FAAY) ¢ HY
ITR SATEA ¥} 4 wIHR IARY
Mg frar g & ag@ W & fam
qmT g (smawm)

ot wzd fagt amadd c Aeqa
wgma, a5 A% g &1 (TmEew)

SHRI G, S. NIHALSINGHWALA
(Sangrur) : The word ‘Sikh® should not
be used ; “‘Akali’ should be used.

SHRI SONTOSH MOHAN DEV
(Silchar): Why should he be allowed to
speak ! He is not a Sikh, Db you mean
to say that he is a Sikh ?  (Inier ruptions)

SHRI ATAL BIHARI VAJPAYEE :
They do feel that the military action in
the Golden Temple has humiliated them,

(Interruptions)

-

SHRI SONTOSH MOHAN DEV.:

No.. (Inferruptions)
v

ot wew fagrdt adat @ &Y ag
N At wgr fr aR fem Jar wgwa
FI Q) § 1 (sgawm)

PROF. MADHU DANDAVATE ;

Who is Shri Khuswant Singh? He is a
membér of the Congress (1),

~

(Interruptions)

MR. SPEAKER :
Please sit down.

Iam on my fegs,

€Interruption:)

MR. SPEAKER :
cach other,

Do not shout at
Please sit down.

(Interruptions)

SRAVANA 3, 1906 /SAKA)
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MR, SPEAKER : When I am on my
legs, you must sit down. I must say
certain things, This is the highest forum,

- We have to be very responsible.

(azzauh)

WEqR WEIag ¢ AT F T HA-
fear srarfgzi & w%a & 1 fa=ix simw-
"o @ ga &, afew fawrd &1 2@
qgsasa g 3, f95§ W F fag
I FaT 8 |

(zr7wm)

MR, SPEAKER : You can refute the

allegations

"(Inte-ruptions)

MR. SPEAKER : I am very ashamed

of this behaviour.

(Interruptions)

MR. SPEAKER : You have to diffe-
rentiate between certain things,

{(z@aa)

weae HEIET 1 ¥ 59 safr Fad
q, frad faars vad Jar 911 38
axra Y amre @ /YT & faws
A8 & gu fdY #Y cawy wizar Agl
I3A 2T 2 gt oA arel Aed FAT
wgay ?

PROF, MADHU DANDAVATE; Sir,

please do not express your political views
when you are in the Chair,

MR, SPEAKER : If thisis a political
opinion,'if 1 have said anything political.
I withdraw my words, 1 do not want to
say anything political. 1 want to say only
what concerns the future of this country,
This is the only thing that I am concerned
with. 1don’t want to say anything. 1If
I am misunderstood, I am sorry for it,
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[srerem 7= ]

¥ o197 a% a7 wgAr qgar g 5
A & fog qur w1 wfeg fF gad
va &7 N7 q17 ) 79, @A a@m &

AT F FgN AZATE

$Nt yw fas| qEam ;. oeaE
AIZA, W9 ETNFTFY I FT
qr FIFTT F 9ZT qGT PE A7 ¥
fae

WA WEITW : W AT 3 ALY |

st Ty faqi@ qraam ;. @ WA
92F AGT TAF4Z § TFAA A7 & fag
F2r a1 afsT 1 Y 7Y faar
oo(FmETA). ..

Qe WPRT © AT AFA & fag
#1743 AL |

PROF K K TEWARY : Sir, what
Prof. Dandavate has said is deplorable
and is a very serious reflection on the
Chair,

PROF, MADHU DANDAVATE: 1
don’t want to claim certificates. I stand
for certain principles,

MR. SPEAKER : 1 don’t want to
impose myself on this House, I only
want to say that [ don’t want to impose
my political will or political thinking on
this House, This House is too competent
to take care of itself, - It was only my
personal thinking. I wanted to say only
for the posterity of the country and its
future, If any of my friends wants to
take objection, I don’t want to intervene,
Pleasc carry On,

SHRI SOMNATH CHATTERIJEE :
Sir, it is a very important debate.
Members should listen and  they should
not disturb in this manner, Why can’t
they listen with a sense of responsibility ?

JULY 25, 1984
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(Interruptions)

weasr RgRq :faeex s fag,
AT & fAQ W9 HT 4T ¥ 9027

ot gz fagrd amdEy: s
aghza FuT ¥ faa A @ am ga
I N arAz ag T I9faa A ¥
¥ ag wgi o1 wrar & dfaw w1g-
AH A aga ¥ W & ¢ fagA uga
9T *1 ¢, 37 §9 %) fag faQuy ar
99 faadYy A awwr syAr =wifgn
.. (@F9m)...

weger wged ;{6 ad) aig

W gew fagit amdgt ; & ag
Wi agy w1 @ @ f& fad &
45 &1 faig fear § 39 gaw) gw
wifgeqrE 9% #1 aaAN T §3
MIATG weA) gf § | gefag e g9
F1 Hifaw 29 1 I17 FE 7| 7]
& qear =igar g @ifaw 9 wet ¢ 7
gfqr e9 & &1 wagl 9, 0&F g
I T & TEGT G I W [WH
TR § FMEAD A& i, A
afyg gedt & W gwA @ 9,
3T qedf ¥ qIEIT F2HT § @SV Al
qr a17 §8 gAF & qT aFA) °¥ |

Heqer AEIZY, WA & garw 9 HA
837 97 y&ifga £ N qiw N 97
A guiT §AY qfeq wETgT A
Ag® ¥ ) NT AT W@ F gEasAl 9
N QA 97 FwIfaq gar I CF Q!
fazd @ faad ag qifas @ar 9 fe
NT F gmrdr Amr g gwlagaw 7
faar &, 7% 39 arq # gag A A
aaar T adifn ofeq o & Fgl
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Y WgAW WIF JIOf, W qge
oTqq FY JGHAT § TZ - HIGAT T F
&1 gy fazdt ¥ ware v #r dfew
ST & wgr ar 5 g W WY AU H

 J®T 8, AT q5AY Y R AR AGE S
¥ wg1 fF g, 70 Todt gf g, & st
e qEar g | Twd) wEan § fag
AY qgoqT A1fgw )

ggRATer A g & & w0
wigat § fF ardwarz ¥ dona ¥ 97
¥ fam fasdrzie ofsa) a1, Moz

®1, 1980, 1981, 1982 WYX 983 &
g 9T A & fag wama «, faa

UST G TIfaq § AR Feg FUWFIT
mifger 8, fawear ga®1 §95 JooE
A &1 ... (c@FEE) ..

Fagrgg a@ WY & [WF faamw w3
WME?  (smawm) .

wtgH wIG : ;T AW g §
3 AT W@ E X gEw A A wiar
2

Wt wrw fagrt amRA ¢ T
F5%1 &1 gove fear war | w9 wa@
a1 5 o7 G388 gwe Af wA o
A I o @ @y frar AT ) AT
5% gwe 7 & o) ag W @@ Afrg
Fe g dow ¥ a1 gar a1 ? |1
F5) &1 3 gAY ge@ AGY &) gEH
SR i fag gru fag 7o wae
¥ 3@ AgY & Far wraw qref A
R Tgur g ay o fegad ¢
fear ? ool 1€ e g 9 ar Agt
% & ? 0% 455 6T gt Fran
TR &9 & sfafafs gifge § s

SRAVANA 3, 1906 (SAKA)
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gur fag wa mfvs 9 ) sarara
wfaql & ganmET gT ¥ AT &7 &)
39 F5% ¥ ag gawar @ war a1 fx
S€17g %1 aie fgar qraar | gurg HAY
g 7% g €f | wyuw F N F QYed
¥ arg 99 ) qfee F77 w1 Goar gur

ar ) as H Ay aw omd adi 9§

TSAT TIgAT §—26 wE F AT gHT ?

Tg arad) qo% 91, gak arw dfaw

FEAEY gf, 9@ d5F A aAr garr ?
& 3t gHY Fgr 9T, WY AL F 757
WWE? AT FT AT AE AT @Y
AT @ e 5 wwEt fray
qaawT & fom Ja agff &) 99 fa
w7 @t g gf N ? Fr A ETT A
AN g Fgr qar & I8 ew
gA1T F1 3 A §, I F rraarg
¥ @ gu v g gfmm K famw
=1fed ? F3r aFrfaa) 7 39 vE@g &)
WY wEtwET # faar ! oawre @gd
E—EN, g¥ wEqrq € NFI A1) T
qET FTIZAEA FJ @ 7 wuE HAT
3 O g F Aqei § Fgr—aAF;
ggAT Y T ATAAT IBT @ G, AYAT
A ¥ qrAY F FEAIT FT AIWAT I3[
@} § | wFIeT FE7 §—gW U@ §d
Adt @, gw wadfgw v Ay AW
T @ 9 1 agAr giearor & fagad

8, g agar A A A 7T FEG A

syt §47 ¥ ag o w31 fF aw N aw
¥ arq 9T N 7@l 9t fF ARy
gred & weard &1 gwifar s
Faqrg §iwIT AN, @ & gIER
Fgat oY ff FHwa aF T 2, =

Yor Afad | i TAY AW FTFD
g am FgaFa g @ garfaal a3
fazard 4 wf, saa @4 9¢ fazaE
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[ swe=r Fegrdl araddl |

=@ wfog & geeat & faa Qar
g1 ariA g, afew gw gawr adi
grAq 1z faa & sgqrg O
q5% ¥ o gar, SuE wwe afay )

T T[T AR Fxary fag A
9 USY AN K 34T &gl § 99 1
TEIE T AFT§ | WA-9T 90—
fa¥eli @i & @y § ) #¥9 ¥—
wifgraa & angs ! ok aqd hars
&1 7 32— & e 9RAr f—
fizw q+1 &, wfsT ggi faRw w a1
Fa1 A @A AL §...

st qeT faegn (T19) @ fadw st
adf, 7z " ¥
it wew fagr AR El, T2
@A & ) afed, s G 8, A
7Y wgegm ¥ 9 Afwa, wmw Fsm

merg WEiEq, TAM § AT gET
N FsgrifE s om g g fe
aiffeara § aAFarfxal &1 glaaiz
g=13 #1 yfeww fzar 731 41 3g
g FAT FEILF 97 N 7 AT
FZgIA L, A W AI-GT H IqET
wuaw 741 A8 & ? a7 gEAfaw @
9T g8 A(HAT F4Y qifseE & g
war ? &4 Joan qgr, frA ww ¥
Izrar At ? oY qifsEE Ad &
FIAfewi ®Y A@ ¥ INIA FEAF
faq gfaarz g & faem qar 8, &
aifFeqra W@ & fasrs oyt
FAAEr war 1 qfeEaE & G
rq feafr H A Q@ AN awd
frr ANarc-ga Far ? BT samary

JULY 25, 1934
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oY gierfas gay @ N i 7Y
gasdt ¥? ww guw A A Fag
RIFY AT JAN T sFar fwar
ar T & are wgr 5 w9 ATt w5y
gfamz &a @ &, Iy & faar 23
W E a7 v Oy §ar Tg?
917 7 $gr  ag a0q quA g g,
17 3IFFT Ay ) s

M AfF@EA F T MANMFCRE )
a3t ot waa Y q2i Y F AT § )
wrEt w1, fafvardt @iw g ¢
a1y § 1 arfeena & wfafg.acero £)
TEgAE FIF wio § gy FwIT R
fadw wa arfsena & fagw @A Y
gntamw & awy wa-fln AU 9 )
g greifET ¥ aw ) wear 1 ag
T Dfa a8 99 awd ¢, ag Das
Af 7 a7 awadt § 1 v afews
A F NEY FT TTY §T @I § a1
ye #a @1y a1g g Iawg | ;fqg
w9 A 91 & fare w1 g
£ fazareg ¥ § | 39 feawx gfw
FHEAI & AT gH T FAT A A
fadr, aY g4 @ aR # gB A
%81 | qg afaq 7 g faar fs wife-
WEAFFPIL ) AI 9T T AR«
Mg '

& ng arg g q@AT Aear § €

Ffarw sl ¥ fag s a7 w1 @

AT VAT | 4 A B TE HAZ - 7 A

w1 s\ fa-sta aurig a1 ) @@ &0

& Wi & A gegI ¥ g 4 TWAF
fag, erra & fag st gearod, gaT
NFT gax & foq | aga § Favmare
AT AR U gard agrpfa SR
arg § | gat &9 3% warata & E
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afrT SwY ota ®Y e Y ST aFA)
qr ? FErag W@ fe 5 7 59
fan wed oY f6 a7 B S Al
9, fazsit gAY & mae fas Y f5 9
5 97 #1 ¥4 WL Ag Y wE, O
gifaraT § tada afamm & @
F7v fear Irem WYX 3I9 ragy @ifa-
WA # §8 ¥I7 W AEAN R IO
gfeswt 3w MAT

st ste ggo fagrafagaran: |
#T 2 ardtm #Y 20 FTEH WIR AT
T ¥ M FIATHT WY 3 qTIE F
T JFNTT F7A AT G |

weaw wRRe . w9 dfsy, & wrw
& T KT AT 0 |

st wew fagrt it ¢ dead
wgiRa, §B AIAIGA AR T @ §
Fo Yo dlo FT | F3T I¢ 9 & @A
fasit § ? & A srAar f5 @ & el
a% g=aré § afed qov gad gsard
g, ar are wfgy ok gz #1 faearw
i #ifag

Heqe wElaw, ¥ §1T JAT & AA
FZAT AMGAT § | 98 gAMWW FT q@E
f& ag faars &1 favg @r qar & 1 gw
ar avay § fis o @ waw &y & A |
¥ ¥ maFafea § gUwRT A
I3 H & fag srgang #1139
¥ g% qeq #) wfy agat a7 fom
T Y TR & AT IG AHIT A&
1 fee & qafawto fear o it
B AT A o7, ga¥ gy A qifas
& wfer ag wrrer @ faae &
SeeT @7 wgr | & qgar wrgar g

SRAVANA 3, 19: 6 (SAKA)
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7
arar gew fog & ot a9 gg, ag #4i

S z@ ? garag a9 @ fE T @v

#fzT & 91 g214 F Farx g 0f @)
AT I/FT AT F39.79 919 9T 91
f qrarrETd 9T AT @AY AT T
AR qT AT QA1 Q@ # Far
g1 3gr &ar w@ar sar 9w g ?
FAT TNG T AT @A 347 A1T3AF
2?7 g oAfgr Y w@r #fsY &k
ndy gigfaql &1 o3 ¥ AfFT | agi
gfaare #af sid ? yEgIU gaeE
FAS T 4871 § fFgar mw faar
ar f& agi Faw arewmfiF gfgart
wgwa ag f& q@ae AR gow @
il AT F1E gfaare agf wgam )
Iegia ag Y @A faar a1 & agi
agvifyat 1 garg Agf & ST
ag srar gar fag wgf Far @ | &
3% faars 8 g FE WIE | 9
Frar gar fag w17 91 FW F fau
qaifa® I97ad §, a1 989 IT4T @IF
fag & g41 ara 9+ | §a1 Frar. gar
faz & @rg #1% qawiar gar 2 7w
i 1 wq9 wfqey ¥ F¥ Fww@m
ST, FAT TF FIT H arar gar fag
1 ¢ rzarga ¥ a3 ? aav ag
a9 A48t § f5 @ar gar feg & fawis
W gfew & RIAT S 8 o

=g "y, dfAF FraaEy
T 91T JEF FI7 gAA HIfawT 9T
@t fF ©F da @Ig a7 | SR 4
fare<raraT & a9 naTEAr &1 1 gaT
Fgl fF 3t feemg qaw & @18 few
a1z F|AI ¥ 931 fF 97 FIREIT 7%
ferar At & 1 9% T § aga ¥ efe-
Fi< fadr & 1| & Qurdgy W & Q¢
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[ wew fagrdr arsddy ]
WY 7Y T @I E 1... (2aq9A) ...
I A AAT G AR |

wEqe AZ13q, ¥ AqAr Wrqor  I9-
HEIT AT AR X JEAT § ) ATAT &
36 9T 477, AW F FTARX F 36 A
TR AT 7T AT A THFAT F FIC T
& weafag av w1y, g wEw q9a
ol & fag 1E aga g @ A
gravaias us T T a9 ag
F1§ =t a1 TE & ) worgw & AT
9T qffEar a1, ag € A, gWA
AAZE FT AIAT JTYTT AL FAMAT |
g w1 & gwru 3w eu-fAvde,
AT AT | ag AN gl & WA

1T ¥ fam g o T WY g ga

F FTR 9T J7T TqT § | 74T TR AU
gwE & faadm § ol gur 54

A g gt €

T §A S wEAr §fe ¥ og7
T F fag qo § ) I R § ay
AT ATAT §, IZT At arFY A0 faqwy
afea & wgar wigar g f& awrenr &
forw 21 &Y vwar & woAfa &1 ga
A FAIEA, FATT &1 YT 9G TATEA |
2T #Y uHAT ¥ q19 fagare qq A
W) 39 & T4, IEH FA AT ATC
AT 0F AT FeATq & ATOT W |
Fifat ean GfeT ¥ ¥1 H9 av QA
qATT ¥ §9X &9 aF wam ! HIg
fordY Y fgedr & 37 97 97 Ay AFY
TN FT AFIE | W oF WO v
frdt o5 9@t & qag @ oF A
g, freft oF sufem &Y a9g § 0w
7 @, fody qF afcare ) qag

JULY 25, 1984
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¥ oF A W1 WOF ROy AW
F 70 $UT wAar w1 wwfaa A
IAZ ¥ WA )

st se ugwe fagmfagarn
(Awex) @ efwR gigd, qa9 g &
FYHT TAE P& FIAT GAT, TI1T FAY
st &1 wfy waAdr g 5 IRA 5.6
e &1 haaT ®F fgegearT w7
IFTIFT g ¥ TIMAT AR GI@ &
Tegl #1 37 AN F Ay oA
& ar ag it w5 5 dona F aigT ¥
frel &1 yar@ §A1 S &1 CRAT
garafgd 1@ A K39 AT R
warAl &1 3 giFar war war g AR
g7 fom #1 0 ag wgar fF ag »t &2
fazit 6 arfe & qead & I
Al ®Y fawren 9 fgegear & gw3-
ZHE FIAT Agy & ) anfa § & arar
g1 fag ot w1 o gfear sz s@T
argar § fF s wad fardr ag Aw
9 grg & fagr | gdoe sito dio &o
Y q9g ¥, AwIfAa) Y a9g § MNeeT
Tore w1 AV JEATA FAT IAFT AF
A AT gEfena 7 & fasdard
qigr gar fag oy A wuA A H A

| el ARA, Tg AT AEAIE W
THEM & W AR R wE § oY §9
qorra ¥ gur-3@ 9T g fam w1 faT
ad ¥ & wrar ¢ frm AR qEHTA
A ardT swwieh Y, gark fergear &
Neay g aw gid Iy |
k1Y Aaq gv a% @ Wy A
& cawr qug & g fom afAwr g

T g2 fam &1 fat %% mar ¢ |

s gred, fagw qrE<a a9 i~‘
A& ¥ #YA-8Y ana § o g F ad
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g% 1| Aoy Y gark @fage e §
o1 ¥ 99 §T WY § ¢ A T N @1
ECREICCICEEC S CirE iR
fergen o< fasal #Y wear fRar o
T AT | qF ArAqd Y §T =7 @l
@ F1 FAG FIWX & | HIT HIA

facgw g avt Aw I aza @
21 fa% oF geer ww W E, &
anwar g fr 2@ fedy w1 ag A
a1fed 1 ag aga az-fFremadt F1 gwmw
qr @) § T ara dAE@ A gEr WX
A @ & a7 aata gar

WIFT qIEE, A TG A@ar F '

TeETYT ¥ fgET LAI™ ar g | o
fro qYo #Ho fozal F ww aTfes
warg § foad fasy ag s @mar
zur @ fr ag fose) & aifas oAl
F aww F |z feegeaa ¥
ey a1 fewwr gn & 1 B TR &)
q9g ¥ 99 FIT AT X T AR
faq arm o F1a aaEr ST TEI
FT AN TFIT & @A & FET
9T | GIFIX JAH FAIWA FUAT ]
frarzfen snfeac a1 garg
THFz & sagmA ¥ fedy sfwws
frargfeg srifege ST & 1 98 99 8
i fred g9 & Tt gar fege,
fareal, arefaa) gawmml § adi gan
A% ff wfex §, afeag §, frena &,
qT gzl qT T A AT 1 W
gan fag o fearaq fasft gf g ok
ANTIETT Y 1947 & a1z N gaay
T fama Dy gfd &Y gawr waar
AaTaS wraer 9§ IsAr 1Ry 1 3@
FAES A gfRai & ama
ST AT | FY9 ¥ gHar g & R-

SRAVANA 3, 1906 (SAKA)
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gl ¥ g ¥ 95t aE @ gegry
®Y walzr wa g af | gaaivar @
Q7€ & awwar § fF o qgd aar
£8 g1 §AT | FAT W9 qF TA 7 47
TG 9T & A U WA F &7
AF W & gAree §, 9% qar
T Frgyars & snawlt #1 #d T8}
FIAT ? FT IWT FGSIT FNT FY
feedle 3w a1 1 we A s
o} Prevra™ & #ar fear oY sod
ot Wifage AeT wgar av ) &
a1 F IR AT AG | (mama)

F 7 &g & awwar g f
gfai & feedt & frel oY gaais ang
¥ ¥ wiFarg ag) s fr fog g
F g4 fear uF qrlf § #3% 03 Ia#r
agFrawr € g F@w
Arga § fasuay & g wiw foar,
fag frevai™ & g9 gRgaw g
g\ 99 AT R U9 a¥ 9T faIr F5¢
9% 417w fou M i fawar
ST 747 | (Saawm) fr@ 39 WA
& fare aR fo fag R 7 famater
& oY, fagsr &t @ § Smarg &
Fqr @1 A FT TwH OFW ¥ fAg,
IGF 1T THE FLATHT AHGAT AT
gIF &, STo o AT. 9T fwarar
war w1 fa qEgR ¥ ¥ wrar war
a7 3% watar W Agy g€ wEw
fedifees sndt a1 agaml & a=y
¥ fag, agarmt F fasew F fao
wugA aifas &3 931 Q1 wafar W
g € | @gi 9T AT T AL gav | A
T aHd gfew @« Fifaw
A fr giew § af-qd) 3@ F 1Y
sfams 1 ag & fF a1 giw1 @A
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[ Yo qao frgrafagarar ]

I 97 O § g F § AT X I[AW
ggaet IAar § ) v aEagan
X Feq2T 19 fag wig-gaN &
g fmarm & &, faveer o
I a1 W fomy qawd &, ag oh
FUT Y o & fag DY w1 T
&) AT IUT &S § B sawr feas
e fear, fedt & A fear, aow
J fegr | A T wEIw e WY
TOUT Y @ ) 9y ® N gIAT
T® ¥ e gFT qmar gar fag
wgrawt W fag & sala ¢
FOQ A7 FR fog, o g @ &
% 4 §fT 7T qwr war fag ot
I & AT ¢ A IBT gEaA
I & A% T E ATHT HAM §
T a1 £z¥ § 5 arar gar fag st
g ? &ar fag wwre arar g1 feg
F EYS T T qZIAAT FT Y I
FALT 4T, IWH 9T AT @I g | IGH
fona ¥ gaw savzr faw) ¥ s
& 193 Y f1o Mo gfam faar 2, ag
q gz wiE, WA w1 3, A fAEE
Nam g fsgx gz fgeed aa
a3t wifs & o A% w1 § (za=am)
TN AN A arzgrm s aw ag
HITT IH 70 AT T FGAX FqT
fag & o& smia faar o) &1y srmard
denfE s q glamt awe
@I AIge 4 woqr Iy A o
a%ar | faz a1 7 5w freq 51 arx-
T %Y A zafaw a9 o goraa
T4 A ot 1 qg vear ar 5 zfaare
& AT IA1T q1gT ¥ #F g7 13 ?

AR AT & I A & T ara g
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FAT A1gAT | WET A% 3@ efamiz AT
FFIAT 91, T Y TewT dwwT aifew W
AT | WA fRy oeqErT N Ay S
gelt &, oy §mifaa sma ¥ fears
frar f& &3 ag adf #gr | sa% aqiz
g1 gar ! fq@ 9g JIegGAIT ¥ g
¥ gatfas o1 § grer gfaare @t A
¥ A7 963, gt qrfeara & gfaare

< |1 | AT 9T AT, AT, THo

qqe H(To T o THo Sito AT TE WX
a1 42 a% fgrgeam A WAl & a1q
gwrEar fegr mar feaa fgrgram
FY BT &7 JwaIT gar ? & guwar g
3g AFTHT TN/, THo Sito o Hlo
N foal & faq oo A A g wifs
g & & A A qEgR A -
# fag wwar g3 ) ®19aT w Y9
guwd 1 wifaw Nfor )@ e
e F AT AR A A AW
\|ar ¢, 39 qU g% gifaw § frag
Teg ¥ JIFT FAT wL | T W
zz.gez 7 g€ @t @ ¥ o fawan
w7 fgegat W agi Fer g S H9A
F98¥ N&T gfrwar 16 FW@ @A
A F YN 1 a7y WA A A
FRHI FA AA AR A1 W T
qr aiar @eq fag 7@, qr lar qar
fag &y, g3 faam &1 qu g% gifed
& fr agi w1q | H qgar sigar §F
ag arq &1 @Y FEA qrET & WA
% frelt § f e ¥ ST daT E
fara &) &7 awar &, a7 @€ ad
Ia®Y Fa1 gmifadta g, aar safa-
fevga g ? sar ag &€ QT
TN AN aqr Avy § g O
S AeA F gAY wHgwaar & TE-
R ¥ STET T dar v Ewar
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gfrar &Y F1 aivr IgR AN OF
Al |

¥ 0w gorr R A% arar Aar fag
& faare graamr w19} £ frar man
TR tzaay & fams qar &
®1¢ ggwarar Y faar ary 9wy
TW G IF 39F qrg gAY w9 g
w7 @ frew & agr arEF g W@
€, wzfeay & sqrarsr w@r o,
FizfraY &1 wa fear Jr @ ar,
@ #1 q1gr fawrw FT €% faar
wrar a1 o Arfe o W AT
@ a1 AT g g AT & /AU
ST T 91, aF A0 AT ALY gm !

sto wfaa gwir Agar: 39 Faq
HIHIT §T §B J@|@Ar & )

= e gae fagratagmian : afz
wres) % arEfeaa a8 a1 eng gIg
Fqi Y I, 3 wAE H 9F
WY& wigy, gfa & ff agw N
g W Al g, :E FArE F1 30
g g 1 wFTEr qRf F qwiA
g WIgd, THo Sito Glo Hlo &
THE 4, §:q1X geeiva fag g,
g9 gy | fafacev vg, @iz @ga
W %a grIg ¥ fafacer W atv arg 3
gara ¥ N fafreze oy @ ) =314 faw
arza £ vgq @f, faaxr gaw saray

afz ¥ guaY Fwy § o o & e

W fgrgeara & awiae @, saET Qar
FAFT H1€ gF agl & ®wE N
T afy fgsgeama @1 g s@iar
¢ fergrara o1 war T g W
STE qrq guik go afeal ¥ aEg-
FAAGR G A w9 aqizy a1 48

SRAVANA 3, i906 (S4K4)

- White Paper on 250
Punjab agitation (Dis.)

9T F9T  fgEgEE &1 qWIER

®EEAl gFRAr ¢ | g WA o ey
fox wza &

I dY §Y 7 agi 97 faa@l 119
ferar, il £t ang, & anwar §
fF Qa1 #3% S gaa) oF & W
fear 1 spréa & A T A, IIF AW
fawre migrts 3T ardy A, IT gawy

. fazw w7 #2 ws Tig mfas w7 faary

Faawar g f5 ag feaal & @iy
saredY § | SFeiA o ¥ frar ¢, S
¥ saran fergrara & g A, fgeg-
@A F WS I @G g1 Ag aFdr
oY, fag@ sy A 2, & sawr
qoF & A9 A7 IS AL GRAEAT
g1
TIIFT ATZT 987 g a9 asT W
% g9t 7§ f5 7 Al fasq §,
¥ gwtfaeze &, fasigrar ag g,
SR F QT ATATE 1 g QTN
T AT 1T AT FT OF TEH
s ar ) § g W Fgar g f&wa
fazsrarar foserar at agr @17 awr
sz g AT A3 ga W Fgr fF ¥
@x oF £, 3% a¥E wYeiE Adf g a
w1 g difare agf @ 1 afew & ar ag
WY Fger g fF 9a3 etigT e
#fgal a3 gu § | IAFT FFAT R
f X7 % wxqr § @ifweam a4
¥, e w0 geiaziT Frar g f5 &
FfaeAT &g | ag AT g9 q
aai e ¢ ag AR SR u"m fearal
Fard 0 A @ ag-a9 §, IR
Y GEWIET ST |FaT 97 | @1 FT A
smar 91 aFa § afew @ swmr -
gl Wi g7 AT ¥ At IR AL
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[t se Twe frgmfagaren)

SATAT ST AFAT | TW 497 N ATfEER
agi &, I ag Siard sa€ B,
faaa arfe @lo Tao, W.€o To WHO
X dqto &lo TFo §, IAFY qWg &
gg AR G F1 UF Tw T
wwr fasr ar, faw awa 1947 § feeg

T WTAIZ GHI AT QY I q/T SAR(- -

FXATRET TAS AT GEAATT 9 |

IAH AN AMF & qIT AT QFT JIQ
faert f6 9 g% ®igeaw g1, a@@ o

aqrfo Mo frzigt gar Wy N Figw
agarazrT 91, ag ¥ 7571 freraz gan

FoifE F'd T at AT L, T TR0 IT
#1 9oq faam, S1g @Y @ wE o

g g anva § 5 foas gare
2% §, ®¢1 gré wfaway, g} wia-
e &Y | *&f 3i€ Ffawms arx @)
TFAET | 7 A4 Algg I ¢, TG
grferaE aga @ aw wE femiz
g @ 33 famifad=e gt agi g ?

ara qrfeat € | oF 7 g7 feniga &,
a0 7 w1 Al sFeqr Aga faa-
AT A€ YU FIAT ¢ 1 HILFI&IT
A AT, @1 T qWWIAT a1 |
39 431 § TS faq g f& wAT %
arar, fET & 2@ar g1 ag 339 ang
AT FLOF TG graws g a1 A
FY fAaq facga az 4 1 7z fam 3)n
F1 AN FAT ARI T AF § WH
a1 WA g AV ferpraiA & W
FET AIZAG | )

wT9%) qar £ fF ugo sito Mo #o
"F ad fargEr 2, @i geafaw
¢\ 97 AT £8 € W@ 91 a1 uHo
o fto o A aar axy gfaw

JULY 2§, 1984
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AEEA &Y, F7Z GIFTT F) WIT F9-
stma & a1 & fe g feew &
gAY weaT qifas @ a7y § e )
arzg w1 § fagd qgmR &
qfaedy mem @ af &, gAIU g'g waT
#< faar & gfaar & « gwdr W
gt fawwr . wfer f&ay & S
FZ 1 9T {IS 9T W@ A, §8 39 AT
WA AW gu oA Fam SAN
FARAL AT A ? Ky Fg ava g &

. ARt T agiar ? & qmwar § fw

ag gy wmY 9 & auwar § fw
aETT &Y uwfeang fe fad) -&
SASATT F T HTHIAT ATT g |19 F
7 I | ATAT QHo Yo dlo Hio &
faare w7 37 N & faais afs@
alt 9T &g e g Ifgg oA
ag g9 gow, Jegi A fam w1387
& fa=rs w7917 ) .

Famarg & aqew ardt &
aicgFia qia § afea fagq @ arg-
Fa g1 1 fod) ot &1 seTar g
awtet 91t & ded & q19 TEY AT
21, Q8o FTo G0 Ao ¥ AIG &ATT FT
axa § | afeq & qzar g fs Prevae
g fwg gfaga & mosaA @ &€
grar?

¥B AIIg aTeq ;. w1 afl w
WA

& feft &1 mma amw a@
afew fasazIY & a1g g W g A
q% Aregw § af) aw & €A
FI®F AegeAr W A% fafieey 4
FrgEedT & a6 qw giwar v
q7 fAeiara ®1 fagwany | w1
sz ¥ | 7 dfaga o) Sasy ? sl
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FIEF g faaq oy ? qar awg €17
Fa1 g@d Aqq w1 qar 78 o awar’
# agi g% aar awar § fF w1ew gEga
¥ 35T ®W A A WY oA, uF fasi-
AN FY wpT A g9 Tygiary a
FIEE 1T ) A19 09 | .,

st Tw faara qraa@ (grYR) ¢
frezar &1 qaw wigm & swAl ¥
arg gaferr wa Afey gz N s
e gea 3 f Tl o @l M,
o qYo Arga, qar Ad) frw fad ==
F1 qit  gawy gar &, @rag gAY
fot & fe agi o7 stz gamwTg #7
a7 qifaniz § w1y gu gAs @
NE & ALTHA 9% A1 d7 I T WY
a1 3%, Sfew g3 fagvrme &1 3
wqraY A faaT a7 @ At 6 IFT &F
T garsit Y af famgy fF ag g

99 097 19 7 ¥ o@, AfFT AW

agt 1€ qear A wrar M qg ITH
A fqaw gy | gt w7 ¥ Fu
g7 W §—"fF a=i @ 7 #1€ vaw-
Afagz §, a1 1€ a7 §, 7gi A ga
¥ orey & fau @& r &1 @& A
" mramd ?

«t wfes gro oRo To @t (T2) :
T I & AT A T

(Interruptions)
ot sito wme fAgEfagman : &W
3 Fegfafe ¥ 3 § faw segfadr &
TE § gfagr & gy gEm w1 WA0
R, 9T FT 74T |

T WY WreErgr wATE & qrt @, A
TR QY A &, gaF fog awa 31 €W

SRAVANA 3, 1906 (SAKA)
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qTdt ¥ & Jqa? feear fa@l #t awq
§ qmar 1 tarA, ®IA fedta,
A1 A FAGIEAIT FT AW fger
fe@iFqrm &) g7 & ¥ @ A
AEL F12), 2,3 % &1 @4t gar vy
#E T Y BT qarg v A Yy
AT F WA FT T HIT § ALY
FOEFegnaaqeai & 7 &

FF AN T 937 F 1, |ER
qMET F FIATS AFIT q&7 TS FAOA
fag St waz gEgI} A qvHg FQ@
A=t & e gawAim &7 9% § ar
3% AgT F1eq Al & fawre gaw-
arar fagrar wrfg a1, fagia fyrg-
QA & qrg o fRan, @ F a
geq fwar |

Frfar & & qgr g F g@ar ady
LA AT T@AT YT JFAA FBIA
F q1T gATA BYT KT IIE F A gmi}
99 gf, wIaq gul, 39 faq gare
F fag wizal &Y sasr gfFar war
91 Tfge, yam w0 F1 g faw
& gfFm w2 31 =gy &7 amar
gar fag #1 g fem # gfxar war
AT A1fgC | ag FFFL X F3AT § |

seoe AgIcd, & 0F qig q« 4T
o fF rAddY St £ FAT AgAT E

vqg F1T 3ar faw nafar & goifas
AR

Al

—3To awaq gFE )’

Tlo AT WA WAIWIT FAAT
qrét & sz &, ag fasw watn gam
faama® ?
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=t W faqE| qeER T AT
£ 917 1 @O @I &Y &, 94 ¥ ATAw
SEAE R IR GO

SHRI C. T. DHANDAPANI
(Poliachi) : Mr. Speaker, Sir, th:
White Paper which has been submitted by
the government is nothing but a collection
and a compilation of som: of the reports
from the newspapers,

Sir, wien we discussed the Punjab issue
on the previous occasion, we also
demanded that the White Paper should be
submitted by the Government so that the
future course of action or the incidents
which took place in those days would be
known to the public as well,  But some-
how the Government took a decision not
to submit the report at that time. But
after the army operation, it has beed sub-
mitted,

Sir, in regard to the Akali issue, there
are some pages in this White Paper which
state about how they have dealt with the
Akalis’ activities as well as.the terrorists.
Sir, it has also been stated in that report
about the agitations launched by the
Akalis then and there and how their
demands were put forth before the public
as well as the Government. It has also
been m-=ntioned how they were armed
with weapons, how the arm: and ammuni-
tions were collected by the people who
indulging in terrorist activities and how
thosc people wcre supported. by the
Akalis All these things have been
mentioned in the White Paper Bul |
want to know whether the Government
has come to know of all those things only
now or after the army operations or the
Government knew about it when all those
incidents were already™ taking place. In
some other case also, the Government
tried to shirk the responsibility saying
that the :ntelligence of the Government
was not upto the mark or it had failed.
But according to my information, I would
like to quote some extracts of the news-
paper items.

¢ According to Mr. P. S. Bhinder,
former Inspector- General of Police
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(Law and Order), whom we inter-
viewed just before he *‘resigned’”
from his post :*‘Intelligence Infor-
mation reached the places it
should have reached. It was a
political failure.”

Further he says :

“‘For Bhindranwale was not been over- .
night, he said. ‘‘He was the one
man everyone tried to use and he
went out of everyone’s control,””

“This was confirmed by Mr. A. S,
Pooni, former Home Secretary of
Punjab, who went on lcave the
day troops moved into the Golden
Temple on ‘grounds of  *‘ill
health”,

Again, it has been reported like this,

**Senior police officers in Punjab cate-
gorically stated that the CID gave
the Government detailed informa-
tion about the LMGs, rifles, sten-
guns, double barrelled guns,
pistols, telescopic rifles and high
explosives which were in the pos-
session of the extremists, In fact,
according to these sources, the
CID had in their possession
detailed maps of terrorist positions
within the Golden Temple com-
plex. *‘But the Army never asked
for them”, they stated.

It has further been stated and | quote—

““A senior police officer from Amritsar

stated that many VIPs from Delhi

-and Chandigarh visited Amritsar

frequently, ““We showed them

the fortifications inside th: Golden
Temple™, he stated.

SHRIMATI SUKHBUNS KAUR
(Gurdaspur) : Sir, this newspapcr
report is not correct. It is absolutely in-
correct, The Inspector General (Law and
Order) Shri P. S. Bhinder did not say
this at all and he has contradicted this
newspaper report, Sir, it should not be
allcwed to go on record, (Interruptions)
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SHRI C. T. DHANDAPANI ; It has
been stated in Sunday Statesman dated 8th
July 1984, He may contradict it, Another
gentleman Mr, A S, Pooni, former Home
Secretary of Punjab has also confirmed
this  He has not contradicted this. So,
I think this can go on record.

MR, SPEAKER : No. no, when it
has been contradicted by the person con-
cerned,,.......

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE) : When it has becen contradicted
by Bhinder himself, what is there to be
confirmed by Puni ? The whole basic story
goes awhy, In all fairness 1o Bhinder, 1t
should be withdrawn,., . (Interrupiio s).

MR. SPEAKER : Mr, Dhandapani,
leave this argument when it is not correct.
Come tp the other facts,

SHR1 C. T. DHANDAPANI : Accor-
ding to him, the Government was very
well aware of the fact, how the arms were
smuggled into the Golden Temple and
how many arms were there, Why did the
Government not act on the report of the
CID in Punjab? Why did the Govern-
ment delay and what were the reasons ? 1
would like to know this from the Govern-
ment, It may be due to some other
reasons.

Shri Chakraborty has put a very perti-
nent question about Bhindranwale, Who
was the mentor of Bhindranwale ? Whose
creation was he ?

AN HON. MEMBER : God's crea-
tion,

SHRI C. T. DHANDAPANI : If you
claim that you are God, it is all right.

This question has not been answered,
On many occasions when the Government
should have acted and ought to have
arrested Bhindranwale, it failed in its
duty and he was let off from the jail
Without any bail or any undertaking or
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bend etc. Therefore, I must say that he
is the creation of Congress Party, He
was working for the Congress Party......

(Interruptions).

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : It is not at all
correct., That has been made very clear
by everybody concerned.

SHRI C. T. DHANDAPANI : It has
been stated in one of the papers ?

SHRIMATI INDIRA GANDHI
Which paper ? .

SHRI C. T. DHANDAPANI : The
Week.

SHRIMATI INDIRA GANDHI : Is
that the Gospel or the Bible or the Gita
or the Koran ? I should like to know.

SHRI C. T, DHANDAPANI : It
depends on whose paper it is ...and belief

(Interrputions),

MR, SPEAKER ; Please come to the
facts,

SHRI C, T. DHANDAPANI : Sir,
they were not able to take action against
Bhindranwale,

There is another important matter,
The opposition parties have made certain
concrete suggestions to the Government,
1 also took part in two meetings, We
gave some concrete suggestions, but we
could not find them in the White Paper.

Then, there is a catalogue of incidents
in the White Paper. According to this,
right from 1981 to June 2, 1984, there
were 561 incidents. From 20th March,
1931 to 2ist December, 1981, there was
only 28 incidents. From 2Ist January
1983 to 24th December, 1982, there were
32 incidents. Then from 10th January,
1983 to 2.th December, 1983, there were
130 incidents. And thereafter within five
months time from January 5, 1984 to
June 2, 1984 the number of incidents was
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363, What does it show ? It was because
there was lethargy, thers was no move
from the Government to have an amicable

settlement. These incidents were increas-
ing year after year,

There is another important matter and
I am surprised to read that in the White
Paper. 1tis not only not relevant here,
but it is not at all required by anybody.
It has been stated on page 70 :

“Tte people of India do not accept the
proposition that India is a multi-
national society ’

I humbly differ from the statement.

SHRI

A. K. SEN (Calcutta
North West) :  You have taken the
oath,

SHRI C. T, DHANDAPANI : That is
a different matter, 1 differ from this,
There are many nationalities now,

MR. SPEAKER : There is only one
nationality; Indian nationality. There is
no other nationality,

SHRI C. T. DHANDAPANI ; There
are many nationalities, but we live as one
nation,

MR, SPEAKER : Do not any all this.
. It is a question of Constitution, There is
only one nation,

THE MINISTER OF HOME AFFAIRS
(SHRI P.V. NARASIMHA RAO):
There is only one nation, Multinational
means many nations. Do you say that
there are many nations in this country ?...

(Interruptions)

SHRI VIKRAM MAHAJAN: It is
English language. If you do nct know
proper usage, you should speak in a
language where you can expiess yourself
properly... (I terruptivns)

]
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SHRI SOMNATH CHATTERJEE :
These comments are not proper,

SHRI C, T. DHANDAPANI: I am
very much aware of my facts, I am
telling that even the dictionary also, for
the word ‘unationality” it says, ‘a group of
people having common distinguished,
racial and linguistic, cultural nature and
forming a constituent element of a group
as a nation." It is given so in the Webster
New  International Dictionary, on
page 1505,

There are fifty nationalities in China.
They oonstitute one nation. The same is
the case with USSR. Therefore, this is a
debatable point. I would like to say this,
more particularly when we talk about
Centre-State relations, that this sort of
idea should not be imported.

/

Secondly, about Centre- State relations,
Sarkaria Commission has been constituted.
We welcomed it. But we also remember
that when D.M K was in power, we cons-
tituted a committee under the Chairman-
ship of Mr, Rajamannar. Mr. Chandra
Reddy, a retired Chief Justice and Mr.
Lakshmanaswamy Mudaliar, Vice-
Chancellor of Madras University were
Members. They gave a report to the
Central Government. We requested the
Central Government to examine the reco-
mmendations, and if the Government
thinks it proper they may invite the State
Government for discussions or the
Government may appoint another Com-
mission so that the question of Centre-
State relationship can be discussed at
length.  We made this suggestion to the
Central Government, in 1972, But that
was not accepted, i

AN HON. MEMBER :
White Paper ?

Is it all in the

SHRI C, T. DHANDAPANI: Our
suggestion wis not accepted Now, the
Goveinment has come out with a Com-
mission, the Sarkaria Commission WF
also welcomed that, We hope that ’ll
would function properly and give it$
recommendations so that Centre-State
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relations can be settled in an amicable
way.

Before 1 conclude 1 would like to say,
on behalf of my party, that the Army in
the Golden Temple should be withdrawn
immediately. The Army can be outside
the Temple so that the pilgrims can go
without any difficulty.

MR. SPEAKER : Plcase concludc now,

SHR1 C. T. DHANDAPANI : Just
one point more. The government itself
says there are many moderate Akali
leaders ; they are in jails ; they should be
relcased so that” government can have
dialogues with them for the future pio-
gramme,

SHRI R, S. SPARROW (Jullundur) :
Honourable Mr, Speaker, Sir, I have pre-
viously spoken on different occasions on
Punjab problems, both on the Floor of
this August House as also elsewhere.

The White Paper exposes quite lucidly
all facts of the whole case and the situa-
tion is under review and now with the
House itself to ponder over,

The connected inferences and ramifica-
tions can be easily drawn from the facts
laid bare in the White Paper. So, it is
not only the facts, there are inferences,
ramificaiions which could be followed
quite easily as to what is the setting
around, what is the situation around and
how it all came to be. When we dove-
tail all that we surmise it explains very
clearly as to who is to blame in regard to
the sad and sordid story whilst trying to
hold the Indian nation to ransom, Once
we dove-tail the whole thing, one can
understand and one can easily pin-point
as to where the trouble is; and that is
being done, aided and abetted by the
modern day machiavellian disruptive and
Tuthless forces both internal as also exter-
nal 1o achieve their own small and big
time ends and interests. That is really
the brief that concerns the situalion and
the discussion that we hold today.
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Now, I would like to bring out before
you in a very simple manner the facts
which I have been saying before also ;
and I take the liberty to reiterate that
this question was and is national question,
I was rather sad even today. I know how
things had been handled* previously by
various parties in that respect, I only
wish that the whole of this question
should all along been considered as a
national question ; then the complexities
and the tragedies which are come to be
certain would not have taken blace as
they did occur,

This land of ours, India, the best out
of all the land the world over, in my
view, from any point of view, civilization,
culture, evolution, knowledge, cumulative
knowledge and whatever you like to call
it, qualitative manpower and so’ on, the
best in the world from any point of view ;
and it is a pity that some of us perhaps
got misled and misdirected and could not
understand the sigoificance of it parti-
cularly now when after centuries we came
to be the largest chunk of this sub-
continent, that is, from Kanyakumari
right upto the Himalayas,

AN HON, MEMBER :
dweep.

From Laksha-~

-

SHRI R. S. SPARROW : I know it
I cannot miss it. Geographically I am;
quite well off. This is the land ; this is
the native land. As one of the good
poets said :

“‘Breathes there a man
with soul so dead
who never to himself
has said
This is my own my native land”

With this perspective in view, we have
to go through our deliberations and then
build up on that to the advantage of
millions of our people we have to tend
and look after. And this land gives you
inspiration addedly b:cause we have had
the heritage in this very land of tremen«
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dous sages which others cannot hope to
produce - our rishis, munis, bhagats,
avtars, pirs, paigambars, mahatmas, gurus,
freedom fighters, war heroes and so on, ’

SHRI SATYASADHAN CHAKRA-
BORTY : He has started from Indus
civilisation, It will take quite long, He
should go to Punjab,

SHRI R, S. SPARROW: In the
modern-day sense of the word, India has
achieved the stature of a strong power.
We are amongst the first four powerful
nations in the comity of world nations.
No doubt about it, If that be the case,
my worry is that we thus incur the envy
of some of the nations for their own
reasons, This is where I bring you on
to in this particular context, And it is a
very important aspect in the present
discussion, The foreign powers, their
clandestine and other manoeuvres that are
there have been consistently worked out
by those who look into this problem in
that light. From all indications and of
their politico-strategic moves, it appears
that some foreign powers would want to
de-stabilise and vivisect us. I have no
doubt about it, I have been a student
not only of history but also of geo-
political, geo-strategical angle which
obtains importance today in the world.
I have no doubt whatsoever on that
account, There are certain proofs 1 will

put up to you for your kind notice and

consideration, I offer some examples.

With a sabre-shaking collusion Kara-
korum Road has been hung over our
hcads militarily as a sword of Damocles,
And that again on our own territory
occupied by them. Look at the
manoeuvres, There is also the case of still
holding on to the one-third of our own
J & K territory and over 30,000 square
KM area by the same collusive powers
working hand in glove. Special effort
is being made in collusion to build up
one of our close neighbours as a nuclear
power. 1 quote a report of the PTI
dated 23 July, 1984 and the headline is 3
“Chinese working at Pak nuclear Plants",
In that the PTI says :
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“Chinese atomatic scientists are work=
ing at a Pakistani nuclear plant,
according to a report in the
British daily, Financial Times,

In the front-page report, the paper
says quoting US Administration
officials in Washington, that the
United States is concerned about
the presence of Chinese scientists
at a secret Pakistani nuclear
facility.. ™

And so0 it goes on,

Special effort is being made in collusion
to build up the nuclear power. Besides

. that, how extremists are and were helped

by certain foreign powers collusively can
be seen from a press release of the Tribune
dated 27 June, 1984, 1 quote a bit
of it,

“The U, S. Central Intelligency
Agency (C. 1. A)) and Pakistan
Intelligence were actively involved
in the training of anti-India ter-
rorists in specialised camps in
Pakistan, according to informa-
tion received from across the
border,”

And then it goes on to say :

“Muslims in the guise of sikhs
were trained in Kasur by a Bri-
gadier of the Pakistan Artillery
Regiment. [Each batch consisted
of 300 to 400 Mu:lims and they
were trained for three to four
months.”

And then certain other spols are also
given where such type of training had
been conducted =~ Aminabad, Rahim Yar
Khan, Attock Fort, Daud Fort and so
on,

Then I move on to the espionage and
spy cells which had been including the
serving and Ex.General rank officers of
India itself, which I do not have to ex-
plain to you  You all know about it.
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So, this is the contribution from across
our borders and far away from our bor-
ders, Even trained up circumcised for-
eign countries “‘Nihangs” had to be in-
volved there during the Golden Temple's
episode. You have read about it,

Highly specialised work-technique was
put into play to convert the indoctrinate
even the sithple and malleable minded
Sikh youth by loading them with money,
muskets and motor cycles. I keep on
hearing different types of stories, Young
Sikh boys being brought in, money
thrown about in universities and campuses
in colleges and so on and so forth, I
have been a student myself, I have been
in the university, I have also been the
President of certain associations of the
college. One understands how young
we are and how we sometimes get swayed
into something, One gives lecture and
you say ‘all right’, These poor little chil-
dren have been misdirected, mis-trained
and then used in such a terrible job  So,
this is the contribution coming across on
our head, Are we to be taken on by
them in their own way ? Don’t we, there-
fore, see the big aim which implies such
exercise in clendestine maneouvres ? This
is a big point and I am very glad to know
that the hon. Prime Minister has already
indicated this type of effort from across
the borders and far away from the bor-
ders, to let us down, to try, to vivisect,

to bring us into smithereens, to break up -

homogeneity of this beautiful country and
not allow any kind of a rival to anybody.
So, this is one aspect of it which has
really had a direct effect in so far as all
the trouble that has started in Punjab is
concerned, It is not only Bhindranwale.
Now, someone brought up the question
Who gioomed him up ? May I suggest
one thing. * Would you recall 13th of
April 1978 ? Would you remember the
incident  of Nirankari shooting and some
other shooting that started ? That was 1978,
And then the Kirtani Jatha and others
ﬂrO}md Bhindranwale took the cudgels in
their own hands and started shooting peo-
Ple around here and there: And who was
then in command ? At the Centre it was
the. Janata Party, and in Punjab it was the
Chief Minister Parkash Singh Badal, So,
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this is where the Bhinderanwale grooming
started. You (opposition) were beating
around the bush Perhaps you don’t
know the back story of it So, this is
something which we have to historically
also keep in view. The rest of the story
is now before you. Many of my frieads
have given you that also.

I have one word to bring in bacause
that has not been brought about by some
of my friends. That is about the military
action. Militarily, ethically, nationalis-
tically and from religious point of view,
the choosing and establishing of a mili-
tary base at the Golden Temple by the
perpetrators was grossly wrong. This is
where the trouble started. This could
not be anything else but a direct military
challenge to the Indian authority, How
could the planners and perpetrators cr:ate
a millitary fortress, over-saturated with
arms and arsenal, with gun positions add
MMG emplacement, with slites and sand-
bag position and then expect us to believe
that is not a violent stance ? It is a
fully-prepared stance millitary and against
whom ? No one was attacking them.
What for were they creating this basc ?
They wanted to take the whole of Pun-
jab, possibly with the connivance and
collusion of foreign people and so on and
so forth, '

They wanted to create another _Leba-
non, If the terrorism was allowcd to
continue, it would have converted into
a civil war Definitely, it is a border
drea, a very sensitive area, You have
started killing each other. And once
you start killing each other, no one knows
where it will end. Then criminals come
into the fray, all sorts of undesirable
people come into the fray and killing
would continue without any coasideration
as to who is killing whom. This is exact-
ly what is happening in Lebanon. The
PLO organisation started fighting against
the Jews Then what happened ? The
Christians and Muslims “b-gan to fight

> and, lastly, fighting started bciween Mus-

lims and Muslims, What is the result ?
There are 12,000 children in Beirut alons,
who do not know who their pa-ents arc.
They are being transferred from place to
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place under various organisations and
those poor children do not know their
parents  You have the same position in
Kampuchea, In those places also this is
exactly how it started.

Arter Punjab, it muy have been Kash-
mir, it may have been some other place
and the colluding powers would - have en-
couraged them. What is happening in
Punjab would have its repercussions all
over the country, Then possibly they
would have done something in the north-
east in the south and somewhere clse.
This is the type of picture that we would
have found, if we had allowed the situa-
tivn to continue,

We are very thankful to the hon.
Prime Minister for putting the nail at the
rght place to control the situation, 1
belong to that place, People who live
far aficld try to tell us and advise ws, It
is understandable. But the man who .is
living there knows much more intimately
what the situation there is.  Pcople living
far away have not seen who is being
killed One day you kill a very fine type
of individual, a full fledged fine type of
Sikh of a very high virtue, a wort:y crst-
while Akal Takht Tap Singh Saheb, the
highest degree holder of Akal Takht,
Gyani Pratap Singh, 84 ycars of age, who
was sho: down. Why ?  Because he said
that such and such things should not take
place inside the precincts of the holy
shrine. That was his only fault for which
he was killed, The second person was
one of the finest type of Punjabi scholar,
an hon. Member of Parliament, Shri
Tiwary, who was shot down for no rhyme
or reason, These arc innocent people
who have nothing to do with anything ;
yet, they are being killed to create  scnsa.
tion and chaos so that they can spread

fighting clsewhere,

| thank the Madam Prime Minister and
the hon Speaker, at least as the Chair-
man of the Kisan Kheth Mazdoor Dal,
Punjab. Lakhs of people have been listen-
ing to me in that capacity. I know all
the villages and 1 have been going round
everywhere and 1 have seen them. 1 know
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how they feel about it and how they think
about it, (/nterruptions) Anyway, you
(opposition Member) are living far away
from that place, Allow me to say what
I want to say., So, in that capacity, 1
particularly want to thank you (Hon,
Prime Minister) for saving them from all
the trouble, because they now feel that
they are safe, The back of the perpetra-
tors and the terrorists has been broken
now. There is no doubt about it. But
you have to winkle out the (remaining)
terrists now,

Some of my friends were saying to
withdraw the armed forces, withdraw such
and such hand over such and such, I
don’t mind that, But anyone has to
judge it quietly as to when they should
withdraw, this and withdraw that, But
first the things should be made quiet and
calm to your advantage and to everybody’s
advantage, Certainly you have to bring
about normal life before you do that,
But, Sir, I ain very sorry about one thing.
Some of the speeches that I have heard,
1 did not expect them so. Not all, some
were very good, But some portions of
the speeches from the opposite side hurt
me alot [tell you why ? They were
tainted and politicised This is not the
occasion to do like that here, You can
Jay down your ideology in the best manner
possible, but don’t put your finger into
my burning State—the Punjab, 1 feel
huit on that, You may search your mind
and find out where you tried to politicise.
Somé of your versions were excellent ;
even some of your recommendations were
excellent, but some of your other things
were dangerous,

With these words I thank you for
giving me time (0 express my views,

SHRI INDRAJIT GUPTA (Basirhat) :
Mr. Speaker, Sir, in spite of some heat
which has been generated in this Debate
from time to time, I think, if one reviews
the debate dispassionately, there are a few
points on which, I think, unanimity has
been expressed, There is no difference
on those points at all either from this
side or from that side. And one of the
major points is that the Army action,
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Operation Bluestar, when it came on the
Sth of June could not have been avoided
further, If it had been avoided further,
it would have led to a much bigger and
dangerous tragedy,

The question that has arisen is could
it have been avoided Sir, a question
was asked the other day at some Press
Conference of an eminent and well-known
retired Sikh General, who is neither a
Congressman, nor an Akali. He is
General Jagjit Singh Aurora, the hero of
the Bangladesh War. And he calls him-
self as a non-political sikh, You can
call him whatever you like, But when
he was asked and it came out in the
Press because he had expressed unhappi-
ness at what he had seen about the
destruction inside the Golden Temple : 1
know my sikh friends are not happy about
the state of affairs. Nobody can be. He
was asked ' In your opinion, General,
could this thing be avoided ? I very much
like the reply the General gave, because
I think it sums up the essence of what we
have been frying to say He said: If
you get a boil on the big toe of your foot
and you neglcct that boil and the poison
from that boil spreads up your leg
till it comes and develops into gangrene
on your knee, then if you ask what you
have to do, the only answer is that you
have to cut off your leg, otherwise you
will die. 1 think that is a very apt way
of putting what we are trying to say and
which I think one should try to under-
stand Had a boil developed before it tur-
Ped into gangrene ? Yes, everybody here
is admitting it that the hoil bad developed
long ago.,

_The White Paper, on which our main
Cfftlcism is there, has said many useful
things. After afl, White Paper’s main
Purpose should be to ecducate the public
©of the country to understand what actu-
ally happened, what the danger was, from
:)thc;c the dar?gcr was coming On many
inald ct® questions this Paper is of course
S cquate, And Ido not expect the
mot\:rcment, after all, to be self-critical
man c extent th_a? they will admit that so
ﬁmez opporti nifies did come at various

When, if you had the political will,
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you could have clinched something and
forced these people to aceept, it because
not to accept it would mean to be exposed
before their own Sikh masses, I proceed
from the assumption, and it is a basic
assumption which neither this side nor
that side should forget that the S kh mas-
ses in general are not to be identified
with territorists and are not to be consi-
dered as followers of Bhindr-nwale.
(Interruptions: 1 have said in my earlier
speech im April that it is the Government
which is turning the Akalis into the sole
representctives of the Sikh community. I
have spoken it here in this House, You
forget your own Sikhs, even the Congress
Sikhs. You forget the Communist Sikbs,
you forget other non-Party Sikhs. To
you the only representatives of the Sikh
community were of the Akali Dal. I had
made this charge on April 18 here in this
House before the action took place So,
the questicn is that you should keep these
Sikh masses in mind, the farmers, lakhs
of Sikhs in the villages. If you had kept
them in mind, then the political leader-
ship in my opinion should have followed
a different stratepy and that strategy
should have been to try to isolate these
terrorists from this broad mass of Sikh
people who are not their supports, to
drive a wedge between the terrorists and
the ordinary Sikh citizens and farmefs,
and that is why we say that if on these
4 or S points which the Akalis had put
forward among other demands, but which
were not only Akali demands, but every
Sikh feels for them——after so many
years, even today, on the 2¢th of July
1984, he does not know whether Chandi-
garh is going to come to Punjab or not, °
even today there is no decision announced
by the Government on that The ques-
tion of sharing of the river waters, the -
question of the other territorial areas over
which there were some disputes—the
entire Opposition and the Government
had agreed on these points. In some meet-
ings the Akali leacers had even agreed
Later on we told Madam Prime Minister,
when the Akali leaders wsnt away after
those incidents in Haryana and they never
came back again and we had suggested
that even if they did not come back, let
the Government and the Opposis'on Par-
ties together at least on these 3-4 points,
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come out together saying that these are

the decisions which we consider to be the
just decisions on these questions and the
Government is announcing them. This is
what should be done. This is the only
way by which the Sixth masses can be
rallied to your side and not pushed into
the arms of Bhindranwale and the terro-
rists  You did not follow that line, You
sec only the Akali leaders and you don’t
sce anything else, You don’t see lakhs of
ordinary Sikh people. And therefore, we
wenl on like this, drifting and drifting,
and now in the Punjab the other
day somebody said to me that Bhindran-
wale alive was less of a danger than
Bhindranwale dead now. Al those
masses of people who were never with
him may h:ve been frightened, they may
huve been panicky, terrified, because of
all these gun tating terrorists who were
go.ng around, killing innocent people
tight and left. But they were not suppor-
ting all these things at all. In respect of
all those Stkh musszs today, I regret to
say that there is no use saying here ‘No,
no, Only a handful of geople had been

affected.” It is not the truth, let us be
objective. We are living in India,
we are not living in some other

counfry in a vacuum. We are living in
a country, in a society where religion and
religious sentiments and religious feelings
and prejudices are a most powerful and
potent factor. Now I am speaking as
an atheist, I am speaking to you all
good men of religion as an atheist.
1 am saying and I well understand. 1|
should not be able to understand, you
should be able to understand better that
to-day a vast mass of the Sikh Commu-
wity, after what happened in Amritsar, in
Golden Temple, has become so bitter,
angry and hostile, It is not a great pity ?
It will take a long-long time to as<uage
these feelings. 1 say all glory to the Sikh
mass who refused to carry out Bhindra-
wale's order to kill Hindus. If you have
heard the casettes of his speech which he
was going every day inside the Golden
Temple, I have heard that casette in
Chandigarh, In that he was saying clearly
that if security forces ever attack the
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temple, the first thing you must do is to

" kill every Hindu in your own village, If

you do not.feel like doing it, then go to
the adjacen: village and kill Hindus there
and then march to Amritsar to protect
Harmandir Sahib. This order of his
mistired completely. No ordinary Sikh
anywhere has raised his hand against
Hindu brother. It is not a thing which
for the future gives us great confidence
and hope ? Of course Hindus and Sikhs
are very close to each other socially, in
religious matters and in family matters.
You know that But he was inciting them
to kill Hindus which would have set of
the whole chain of communal frenzy and
murder and would have led to large scale
exodus of Hindus from Punjab. That is
what the plan was, let them run away
from Panjab and spread stories and let the
Sikhs run from there and come back to
Panjab for shelter, But the Sikh masses
did not respond, Their heart was sound
on this matter. I say all glory to them.
But the same man to day in feeling so
angry. hostile bitter and humiliated, be-
cause it is a country of religion.

To-morrow, if the Army goes into a
mosque or mandir, the same kind of
reaction would go on among Hindus and
Muslims, You'cannot avoid it. There-
fore, we have to be calm about the whole
thing and be very sober in objective.

As far as the Army is concerned, I
think the job that was given to them was
done efficiently by them and with great
discipline and courage, But 1 cannot
forget for a moment that the ordinary
Indian Jawan whatever his religion may
be, he is a god fearing man. The Jawan
of the Indian Amy doing his puja, his
namaz is a villager in the uniform of the
Indian Arimy. He is really a god fearing
man, He was sent into the mandir. He
carricd out the order, suffering terrific
casualties in the process, I doubt whether
the Army of any other country could have
carried out the same operation under
similar conditions, the orders which were
given. Any other Army would have just
destroyed and finished the whole complex
and razed it to the ground,

He was being fired at even from the
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roof of Harmandir Sahib whereas they
were in the open without any cover, So,
anyway they did what they were ordered
do  We have paid tribute already to the
sacrifice that has been made, But, 1 was
upset, let me say, to find—thanks to The
courtesy of the Defence Minister. Some
of us were taken there less than a fort-
night after this operation took place.
General Sahib was also there with us.
When we werg taken to see the captured
weapons, they were kept in Jalandhar and
not in Amritsar, We were taken there,
At least two big rooms full of these cap-
tured weapons were there. I also had an
impression as I think public has got, that
the vast bulk of these weapons are foreign
wcapons which would haye been smuggled
from outside, Of course, there are a
large number of such weapons also, no
doubt. But, as have pointed out in One
of the points of my Amendment, the
origins of a large Part of these weapons,
the lethal and sophisticated weapons—1
am not talking about handmade grenades,
swords and that kind of weapons—have
not beei given and the majority of
weapons like light machine guns, sten
guns and at least 50 percent, may be
more or less, of the rifles are our own, the
equipment with which our jawans fight.
Who is going to answer this 2¢ It is bad
enough to have smuggled the stuff from
across the border,

Is this not a danger to our country ?
The security of the country is in danger
by the more fact that a large quantity of
our own weapons were found in the
Golden Temple and were in the hands of
terrorists.  Who is to inquire into this ?
I hold the Government and the Defence
Ministry responsible for it If it happens
in Punjab, it can happen in any part of
the country. It means that serious leak-
ages are taking place from our own insta-
llations, from our own ordnance depots
and factories perhaps, from our own
units in the Army. How could it happen
Otherwise ? These weapans were used
ultimately against our own troops when
they had to go inside the ‘Golden Temple.
I demand an inquiry into this, not just
covering it up like this,

I should say that one of the reasons
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why rumours were apread, not first
spread, but why the rumours were belie-

.ved and many of them are still believed, 1

regret to say, on a large scale in Punjab,

is in my opinion, the pre-censorship of

the press which is continuing till today. -
This has made the credibility of the

Government media, official media, abso-

lutely zero in the eyes of the ordinary

people and they are driven to listen to

BBC and all these things, This is the

whole trouble,

' FTETY FIT AT F4T I
o dro Hro Fwrart”

We were told that two or three days
before the military operation, all foreign
Correspondents were turned out from
Punjab. A good thing. But you sec the
Londv. Times .1 suppose you have
been following these things ..... of the 14th
June. I have got it with me here. On
the front page, the London Times has
published a report by a Correspondent of

“the A, P. claiming to be the only foreign

newsman who was in Amritsar during
the military operation ~How was he still
there if all the foreign Correspondents
were turned out from Punjab.,

SHRI P. V, NARASIMHA RAO :
How do you know he was there ?

SHRI INDRAJIT GUPTA ; I do not
know. But you are not contradiciing
anything. He has come out with horror
stories which I do not want 1o repeat here.
It is given on the front page of the Londun

Times.

As the Prime Minister has said some-,
where elsz corcectly, the foreign media of
all kinds—don't say, foreign media, it is
western media—the Western media have
been putting out all kinds of stories,
horror stories and all these things. So,
there should be more active contradiction
of these things,

Another point which I wish to make is
start what has been said by my colicagues
here and resented very much by that side
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and that is about the origin of Bhindran-
wale phenomenon, how it arose, how it
grew, how it was encouraged, how it
developed, how it came to acquire a
dominent position ultimately and what
was the hand of the ruling party or some
circles of the ruling party, let us say,
behind it, I do not want to repeat all
that. Itis well known because he was
being used . ,..

MR. SPEAKER : Please conclude now,

SHRI INDRAJIT GUPTA : I should
not be penalised for not making any noise
throughout these two-three days,

v’

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : You have got an
advantage because others have not made
any noise.

MR. SPEAKER : You are makng an
uninterrupted speceh.

SHRI INDRAJIT GUPTA : Sir. 1
could give some more facts, but I will not
have the time to do so, as to how he
supported their candidates and they
supported his candidates in the SGPC
clections. Only one of the prominent
Akali leaders who had ever opened his
mouth and had the courage to say things
against Bhindranwale and what was going
on inside the Golden Tcmpfe was Mr,
Umrangal, whom you got defeated in
the SGPC clection by helping Amrik
Singh who was the candidate of Bhindran-
wale,

AN HON. MEMBER : He won the
election, '

SHRI INDRAIJIT GUPTA : In 1980
elections, he has supported certain of your
candidates, At least, two of them are
sitting in this house, I would not name
them, Everybody knows it in Punjab,
He had very good intention at that time.

PROF. MADHU DANDAVATE :
Show them the newspaper clippings,
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SHRI INDRAIJIT GUPTA : Those are
here. I have gnt them always, My young
friend the General Secretary of the Cong-
ress I Party yesterday also referred to a
contradiction or clarification that he made
in the House about what he is supposed
to have said about Bhindranwale. Un-
fortunately, despite my best labours this
morning, | could not find out exactly
what he has said on the floor of the
House because 1 have forgotten the date
and I do not know which day’s proceed-
ings to look into,

SHRI RAJIV GANDHI (Amethi) :
You could have asked me,

SHRI INDRAJIT GUPTA : Yes. I
could not find you that way. That was
the trouble. If I ring up your telephone,
your telephone will be engaged. There is
no use. But what I did find in one news-
paper is what he also said yesterday that
in a press conference that he had contra-
dicted or clarified the press reports  The
news of that press conferrence I found in
one newspaper. There he is supposcd to
have said about Shri Bhindranwale :

«He is a force of influence among the
Sikh,” Quite true,

“He is a religious person with no overt
political ambitions so far."”

AN HON, MEMBER : But he has
denied it.

SHRI'INDRAJIT GUPTA : No. That
is something else. That is what he was
supposed to have said that he is not an
exremist and something and something.

I
““He is a religious person with no
overt political ambitions sg far.”

This is how it ts reported. 1If it is wrong,
you are welcome to say so. This was on
29th April. Quite recently. The white
paper has got here on pp. 163-64, two
pages of quotations from Bhindranwale.

SHRI RAJIV GANDHI : This was
what 1 have said in the first press confe-
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rence which was not fully quoted, What
I clarified was that I had sa:d this—I do
not remember the exact words now be-
cause it is a long time ago—but it is some-
thing like this that he does not have overt
political ambitions but his method
of functioning is not religious The way
he is killing the people, is not in line with
any religious sentiments that we have in
country,

(Interruptions)

This was said to a press conference in
Bombay. What you are quoting from a
press conference in Chandigarh is not
properly reported.

SHRI INDRAJIT GUPTA : They never
seem to have reported properly,

SHRI RAJIV GANDHI : That is why
1 have clarified in the House,

SHRI INDRAJIT GUPTA : These two
pages, 163.164, are quotations from Shri
Bhindranwale’s speeches and statements.
If anybody reads those and if they were
known—because he was making speeches
inside the temple then, let me say that
it is not correct to say that he has no
overt political ambitions. Please go
through what the white paper has stated
about his speeches and statcments and on
what he is saying. My point is that he
had acquired a certain status in the eyes
of the Sikhs that he has become such a
big leader that Government is afraid to
touch him and that he has been arrested
and released,

(Inrerruptions)

‘ SHRI R, S. SPARROW : Not all the
Sikhs, not majority.

SHR1 INDRAJIT GUPTA : All right,
Anyway, now he has becoms a martyr.

SOME HON, MEMBERS : No. No.

SHR1 INDRAJIT GUPTA : 1 also
wander about in Punjab. ¥ have been
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three times to Punjab after the action.
My party was not so demoralised and"
immobilised and so on or terrified, as
somebody was saying yesterday that all
political parties in Punjab have become
terrified. We also stood up to them in
many places and fought time. Yes know
that.

Now what I am saying is that one
should not have said and done things
which only encourage him further and add
to his image among the people. This is
all I want to say., One or two more points
and I have finished.

First, I must say this, otherwise, I will
forget. In this long list of killings, names
of many people, innocent people, who
were murdered have been given, but I do
not know why on page 134 —this is a slip,
I suppose; but it should be corrected —
referring to the incident of February 22,
1984, where four persons were killed in a
bazar in Lopoke, District Amritsar, there
is no mention made of that young man,
Sumit Singh, Editor of Preet Lari after
whose death both the President and the
Prime Minister sent condolence messages
to his family; his name is not mentioned
there, The bureaucrats to whom you
entrusted - this job of drafting the White
Paper should be reminded of this,

Secondly, I refer to page 35. The
bureaucrats who did the drafting could
not suppress altogether a little bit of anti-
Communist prejudice. That has to be in-
jected into this, that has to be injected
somewhere, What does it say ? it says :

“Dr, Jagjit Singh Chaubhan...... come to
public life......”"

What public life he came to, I do not
know.

LU came to public life through the
student wing of the Communist
Party.”

THE MINISTER OF HOME AFFAIRS
(SHRI P. V. NARASIMHA RAO) : I
have clarified that it is only a statement
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of fact and that it means no reflection on
the Communist Party,

SHR1 INDRAJIT GUPTA : I want to
know how it is relevant. Does it have
any significance ? In that case, do you
want me to name the various people sitting
on the Opposite benches who at one time
were supposed to be either fellow-travel-
lers or card-holders of the Communist
Party ? Should 1 name them ? How is it
Relevant ?  (Jnterruptions) How is it rele-
vant to inject this here ? -

About the foreign connections, well,
the point of view of the Government is
this : “Though we know very well who
these forces are, who these powers are,
we do not want to name them.™ The
point is that you want to leave the public
in the dark, they should not know from
which quarter the danger is coming,
whom they should be vigilant about,
Who is it ? Is it the Soviet Union ? Dr.
Subramaniam Swamy says that the Sovict
Union has destabilised this region by
entering into Afghanistan, Is that whom
you are meaniog ? Are you meaning
Mr. Jayewardene ? Is he trying to desta-
bilise India ? Why don’t you say who
they are ? Isit not a fact that those
hijackers in the plane forced the passan-
gers to shout this slogan: ‘Long live
West Germany' ? Don’t you know it ?
And this Talwinder Singh who took refuge
in West Germany after committing some
crime here, you could not manage to gei
the We:t German Government to hand
him back here, although you handsd back
the two West German nationals who were
here, Nobody is, so hesitant to name
Pakistan. But we know who is the rea!
power behind Pakistan, who is arming
Pak stan, who is converting Pakistan into
a military base. Many of these weapons
1 saw there in Govind Sing Fort in Jalan.
dhar have got Pakistan: markings on them.
Of course, people generally in this country
know that the Americans are playing a
role. But you want to lull them into
some kind -of a thing  You selected just
this time to allow our Chief of Staff to go
on a visit to the USA, Gen, Vaidya
could have gone at any other time......
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THE MINISTER OF DEFENCE
(SHRI R, VENKATARAMAN) : I want
to tell you that this visit was arranged
several montli. back......

(Interrupti ins)

SHRI INDRAJIT GUPTA : I knew
you would say that; I knew you would
say that it was arranged long ago. But
here a traumatic crisis had overcome the
country sending shockwaves throughout
the people... .

DR. SUBRAMANIAM SWAMY : Mr,
Jyoti Basu also went to the United
States,

SHRI INDRAJIT GUPTA : I think
Mr. Jyoti Basu is not trying to attack
your country from outside.

I ask you what will people think ? When
you are giving an expression to Yyour
friendly relations at this time by sending
your Chief of Siaff there, then, obviously
these forces you refer to cannot be in
that country. It is commonsense. How
will an ordinary man take it.

About secret meetings, I only want to
ask one thing. In 3 or 4 of the meetings
I find one of the participants was Mr,
Amarinder Singh  Of course, they won't
tell us anything about the secret things.
What was his special qualification for
being there ? Had he some special
rapport with the Akalis ? He was your
MP. Once the Army entered the temple
he resigned, So, why was he there ?
Was it because he was one of the aspirants
of Chief Ministership ? That is all we
know about it. They won't tell us any-
thing about all these things.

Finally, I will end by saying- that we
debate about the White Paper but we
must say something at the end as to what
we think shoufd be done now. I will
just summarise those things. The Govern=-
meat has given no hint of it,

I proceed from the assumption that ‘the
dominant thing is to assuage the feclings
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of the vast majority of the Sikhs who
reasonably or unreasonably are feclling
hitter, hostile and religiously hurt and all
that. Therefore, the first thing T say and
our Party considered it, that as far as the
temple is concerned—I do not say the
temple complex, but as far as the
temple, the temple proper and the
par krim surrounding the temple s
concerned the Army need not stay there
any more They can come and stand
ou side, guard the entrance and all that
So long as they remain there—T am told
that they are now at least in the Darshan
Deori. Thev are there I think the
functions they are performing now can
casily be performed by some other
agencies .,

MR. SPEAKER : Your time is over,
Kindly co-operate with me,

SHRI INDRAJIT GUPTA: I will
request the Government not to indefini-
tely prolong the stay of the Armv insde
the temple because it may be counter-
productive in the long run. [ do not s1y
that there is no risk involved at all Some
1 per cent or 2 per cent risk may be
there. But can't you check that? As
against that, it will be counter productive
to keep the Army there indefinitely and
make people feel angry and bitter ab~ut
it, That should be done.

Secondly, let her call a mecting again
of all the political parties Let us at
least put our heads together and consult
what to do now. Let some compensation
be given to the people who were killed by
the terrorists

Let the pre-censorship be withdrawn ,,

MR SPEAKER :
much time ?

You have taken too

SHRI INDRAJIT GUPTA : Whatis'
too much time ?

aul am saying : let action be taken against
Papers who write inflammatory or

co :
shfnm““a! things, but let the pre-censor-
P be withdrawn
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MR. SPEAKER : Everybody tries to
ask the Government to take appropriate
action at the appropriate time,
Now I am trying to do something on my
own,

SHRI INDRAJT GUPTA : I am
requesting you also.. It is your State,
Are you not worried about it, Some
steps must be taken—all in good time,
I will say p:ople are listening to the debate
outsidg and throughout the couniry. The
Sikhs are also listening, They would
like to knaw what steps the Government
is thinking of. And after all it is over
now and we have to sce that things are
brought back to normalcy though
certainly it will take very long,

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : I thought that in
this debate in view of the seriousness of
the subject and the gravity of the situa-
tion, our hon. friends opposite would
refrain from slander ana false accusa-
tions I thought that prejudice would not
colour their remarks. Obviously I am
not painting everyone with the same
brush, Bt it is a fact that some people
have made accusations and these accusa-
tions are not new ones - They have been
answered—some on the floor of the House
and some on other occasions. But the
whole purpose of this . debate—with
apolougies 10 some speakers—seems now
to be and this we sce outside the House
also, for an effort to shift the focus from
the essentials to purely subsidiary issues
with a view to create confusion in the
thinking of the people.

Much has been said by some speakers
about the elections Sir. we are not
obsessed with the elections  Unfortuna-
tely, the Opposition Parties and Groups
and, even the two Members—I do not
know whether it is called a group or
something other than a Group—are
obsessed, To accuse me and the Govern-
mert of allowing the crisis to build up
merely for electoral advantage is a
contemptible argument which needs no
response,

Some hon'ble Members of the deafening
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silenee. The deafening silence is not in
the White Paper ; deafening silence was
maintained by those who to-day assume
the role of custodians of the interests of
the S'kh community. Certain remarks
which [ heard—] was notin the House
but I was listening to every specch from
my room—were far from responsible.
Shri Indrajit Gupta just now said that we
regarded ti e Akalis as the only rcpresent-
atives of the Sikhs, Sir, you yourself can
think whether there is any basis in this.
In the 1980 elections, when the Akali Dal
was in power in the Punjab, who won
the elections ? The Congress Party won
the elections Our Hindu and Sikh
members won the elections, The Sikhs
and Hindus voted for the Congress. How
can we say that only the Akali Dal rcpre-
sents the Sikhs ? -

SHRI INDRAJIT GUPTA : Because
you only speak to them and you deal only
with them,

SHRIMATI INDIRA GANDHI: We
dealt with them, and we met ali the other
Sikhs ; I personally met different scctions
of Sikhs. Several Sikh and several Hindus
organisations from Haryana and from
Punjab came to see me, The larger
number belonged to my party, But some
came from other parties, I do not know
whether any Communist Sikhs came or
not, But, I did have talks with the
Marxist Sikhs leader who was very close
to the Akalis and who maintained that
they were the voice of the Sikhs,

So, let us not get side tracked by these
matters, The Congress has always fought
communalism of every kind. I am on
record in this House if you will look back
to the papers from 1966 onwards you will
read how I have spoken against commu-
nalists ; how I still am against any type of
communalism, any type Of cxtremism,
To.day, communalism has a new dimen.
sion and this is called fundamentalism,
Even those countries where fundamenta-
lism is supposed to have started are now
worried about it and are trying to see how
they can contain it because they are
discovering the illeffects it could have
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there but, in our country, we have to
fight it all the harder because our society
is far more vulnerable This fundamen-
talism, let me.'aake clear, is not in any
one community, I am not referring only
to Sikh fundamentalism but also to Hindo:
fundamentalism, to Muslim fundamenta-
lism and even to Christian fundamentalism,

Every religion feels that it has to take an
extreme view  Sikhs are not considered

real Sikhs because they don’t belong to
the Akali Dal. What do thé Muslisms
say ? That those Muslims who are in the.
Congress or Communist are not real

Muslims, because they do not belong to

the Muslim League or to some other such

organisation. This is what our party is

suffering from becausc we have kept to

our ideal of secularism. because we have

kept to certain wider national goals and

have not confined ourselves to any type of

narrow thinking. We shall continue to

fight any type of narrowness of thought,

narrowness in the sphere of rcligion or in

any other area. That is the basic Indian

tradition, The Congress fought imperia-

lism and to-day it fights neo-colonialism,

It is no use making snide remarks because

we do not name the countries or people,

1 do not name groups and 1 do not name

any of you. I do not usually name any-

body whether they are abusing me or

whether they are praising me  Because

the horible member spoke just now, I

took his name. Ido not think, any-

body can challenge our record on this,

The Defence Chief has gone to America

or a minister went to Pakistan because we

try to find an area of cooperation, we try

to increase that area—this has becn the

basis of our foreign policy from the

beginning. This does not mean we don't

know what those people are doing It

does not mean that we don’t tell them

tiat we know what they are doing.

SHRI INDRAJIT GUPTA: Should.
AN

SHRIMATI INDIRA GANDHI: We
not only ‘should’ but we have [ have
been told that people outside have noticed
and remarked that there is one person
who has said the same thing in different
world capitals I do not tailor my state-
ment to suit the views of the particular
country in which 1 happened to be.
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SHRI KRISHNA CHANDRA
HALDER {Durgapur): You are Praising
yourself ?

SHRIMATI INDIRA GANDHI :
What do you mcan by ‘myself’ ? 1 have
said what has been internationally
acknowledged as India’s policy. Today
we continue this fight. In fact, some of
our problems have arisen because we are
pursuing this fight. The hon. Member
opposite and others should be aware of
this fact. And with all our faults—beiny
human we have many faults—and we do
not hide our faults. Naturally wa do not
want to parade them elthough India does
seem to parade its deficiencies
shoitages and its poveity—everything tar
more than any other country does. But
nevertheless “we have taken the country
forward in every possible direction, When
1 say ‘we’ I am not referring to my-
selff. I am not referring to this
Parliament, [ am referring to the Indian
people. It is the Indian farmer, the
Indian worker, the Indiard scientist and
Indian technologist who have increased
our productivity. It is the Indian Army
which has defended our borders against
foreign-aggression, So, when I say ‘we’
1 mean all these people Sometimes the
opposition forgets this. They want to
believe everything that those against us
say rather than what the government
says

We are not talking on behalf of
government dces matter because it is the
government which gives the direction,
We do not swing from side to side like
some people and some countries. We
have set ourselves a steady course, the
most difficult course of combining the
best of the old with what we consider the
best of the modern and in the face of the
most tremendous odds and obstacles of
every kind, to which I might add some of
the hon. friends oppositc sometim's
contribute, We have not wavered. India
has spoken and does speak not only for
our people but also for the countless
mollions, the majority of the world's
Population and we have been willing to
Stop aside in order to help others.
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Now, Sir, Professor Chakraborty, while
concluding his speech yesterday said
that the Congress having ruled the
country for so many years forgetting
that the threz years in-between were
ruled by others—therefore for it was the
Congress’s duty to keep the unity of the
country, Now, this seems to imply
that national unity is a party issue, Is
stal what he is trying tosay ? This is
the manner in which it was projected.
This is how it came out.

SHR1 SATYASADHAN CHAKRA-
BORTY : Just now, Madam, you have
said that the government formulates the
policy It is not we or my party, You
formulale the policy and you are
primarily responsible to keep the country
together.

SHRIMATI INDIRA GANDHI:
National unity is a national issue and it
is the responsibility of all political parties
and all Indian citizens. The impression
that I got when [ heared the hon’ble
member’s spcech was that perhaps other
parties can be free to play with fire but
run away when the blaze gets too hot. So,
for me and for, my party, national unity
and integrity are our supreme objectives
and nothing can be allowed to come in
the way of that, neither elections nor
anything else. What is happening in
Punjab was not simply a story of cruelty
or merciless violeace against innocent
people. It was a concerted attelpt by
a combination of internal and external
forces to encourage divisive forces and
if possible. to divide the country. This
was the challenge before us. Another
hon Member who spoke before lunch,
who said that although the army had not
been sent to o'her places where there wus
violence there why the army action in
Punjab The situation in Punjab is an
entirely different one although there are
links with what has happened in other
border States.

Now, the question of the foreign hand
This was brought up
earlier by several members, We are
asked for evidence we are asked to name
the countries, the people and so on,
Now, we arc not sitting in a court of
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law., We are dealing with historical
forces and movements. We are fighting
for our ficedom. During the struggle
for cur freedom, did we have any iron-
clad evidence that communal riots were
being provoked ? We could not have.
But we did discover after freedom that
some of them were deliberately instigated,
In fact, as I have said carlier, [ met a
high official at the time of Queen
Elizebeth’s Coronation who told me of
his role in one such-communal riot,

PROF, MADHU DANDAVATE :
They were ruling the county,

INDIRA GANDHI :
That is not'the point. The point is what
happened even after colonialism.  Impe-
rialism as such has gone but we all know
of the views which several industrial
countries hold about developing countries;
we all know cof events in other countries.
At this moment we can only guess,
We cannot produce proof of what any
body. is doing. We can only julge from
what is happening in other countries,
what has happened on other continents
Those events have been acknowledged.
They are no longer guess work Some
of us did human inkling and 1 spoke of
it. 1 was hooted down, by my own party.
Members when 1 said something like that
at a party meeting. Later, books appear-
ed and evidence appeaied describing
what had happened We can only
judge from our political expeiience,
from the knowledge of what s
happening in the rest of the-world. We
must recognise the nature of contem-
porary wo:ld forces. There are well
documented activities of external agencies
in other  countries. The question
before us is : whose interests are being
served by casting doubts on the role of
these external forces ?

SHRIMATI

AN HON. MEMBER : Come to
Punjab,

SHRIMATI INDIRA GANDHI: Punjab
is very much at the centre of it, That
is 1 am speaking of these matters. Why
should this collusion take place at this
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time ? The link between communalism
and neo-imperialism are deep-rooted,
India is among the few developing
countries which is a democratic and
secular State. India is also among the
few developing countries to establish
through planning which was at first so
strongly denigrated in some parts of the
world, a strong indepcndent and self-
reliant national economy. India is in
the fore-front in the movement for peace
and disarmainent. India‘s voice is loud
and clear for re-structuring the existing
inequitable relationship in international
ecconomy. India symbolises non-align-
ment and is its most positive force,
Efforts to subvert our independence
through open aggression, through overt
and covert pressures have failed. Because.
true to our tradition, the Congress did
not succumb during the post-independence
period to the pressures or blandishment
of powerful forces,

So, now some other way has to be
found to weaken India, and this is the
true significance of events in Punjab,
That is why, the agitations in Punjab,
a sensitive border Stuite, a State with a
dynamic economy In other parts of
India also although these may have
different reasoms, yet there is some link
between them. Can be ignore the re-
markable coinc'dence of troubles in
Punjab with the re-arming of our neigh-
bour ? Can we ignore the strong
revival of secessionist forces in Jammu
and Kashmir and those in Tripura and
the north-east border ? In fact, not
only in Tripura, but wc have that
protlem in the whole north-east.

As I said, some are willing to believe
the good intentions of everyone else
except their own Government. To them
these events may have no connection,
but anybody else will see that they are
closely connected. ’

The main point is-need the army have
gone to the Golden Temple ? And how
did we deal with the demands ? A name
has been mentioned, and -the person is
now supposed to be a hero of the Sikhs.
1 do not want to go into this business,
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This accusation has been refuted ; there
was no connection between any person
there and the Congress. If the press or
some people say that two of our M, Ps
won their elections because of him and
so forth, T can say there is no truth in
that allegation...,...(Interruptions) **}

MR. SPEAKER :
nothing on record,
keep silent ?

No ;
Will

there is
you please

SHRIMATI INDIRA GANDHI:
This matter has been gone into yesterday
and again today and I am not going to
reopen it., But it has been very cleatly
stated that what the hon, Member
has said is -incorrect. There wete
internal quarrels amongst the Akalis
themselves, We know, they were there
before, they were visible even during the
talks, And it 1s possible, I cannot be
positive about this, but what [ have
heared is that some candidate of his was
defeated by some other Akalis in their
own elections so to take revenge, the
decided to defeat their candidate. That
has nothing to do with us. Anyway,
the question is about the demands......
(Interruptions)

SHRI A. NEELALOHITHADASAN
NADAR —rose.

MR, SPEAKER : I will give you a
chance to speak if you like, but if you do
like this, I will name you, Sit down,
Do not look up there ......(Interruptions)

SHRIMATI INDIRA GANDHI :
You have stated the real reason for all
these remarks ; You have correctly
indentified the real reason for such
accusations and remarks,

So far as the demands are concerned,
I have made my views and my stand,
YVhich is the government’s on the religious
Issues clear from the second meeting at
which the opposition was not present,
the second meeting with me. When
that meeting was over, they said, these
_3re not the real demands; the real
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demands which had not been mentioned
up till then were water and territory,
Naturally, I said, “if thosc were the most
important demands you should have
mentioned them earlier, We have sat
for 2 1/2 hours today; we sat for,
perhaps 2 hours on the previous occasion.
Then I had some public function and I had
to leave. So, from then on the religious
demands were pushed into the background
and these other two were brought
forward. My stand on these has been
categorical I have stated time and again
and I think Shri Chavan or some one
who spoke has also said this—that
Chandigarh would go to Punjab.

SHRI INDRAIJIT
should have gone by now.

GUPTA: It

SHRIMATI INDIRA GANDHI: It
could not go unless Haryana got some-
thing in its place. Well, it is on this
that we could not get any agreement,
They were not willing to talk to the
Haryana people,

(Interruptions)

SHRI SATYASADHAN . CHAKRA-
BORTY : That was not true,

MR. SPEAKER:
Will you sit down ?
to it,

Don’t interrupt,
1 object very much

SHRI SATYASADHAN CHAKRA-
BORTY : The Prime Minister should
state the facts,

'MR. SPEAKER: No, this is an
interruption, I would like you to sit
down, How can you say that it is not
a fact.

(Interruptions)

MR. SPEAKER: Iknow it. You
p'ease sit down, Not a word should go
on record, whatever he says, without my
permission,

(Interruptions)**®

SHRIMATI INDIRA GANDHI;
Let them quarrel amongst themgclves.

**Not recorded,

et
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PROF. MADHU DANDAVATE :
When Atalji was speaking, a number of
interruptions were there,

MR. SPEAKER : This is something
wrong basically which is irrelevant,

SHRI SATYASADHAN CHAKRA-
BORTY : Iam on a point of order.

MR. SPEAKER ; I have given you
time, Without my permission it is
irrelevant,

(Interruprions)®*

MR, SPEAKER: Without my
permission, it is irrelevant, I am not
talking about it ; without my permission
it is irrelevant,

(Interruptions)**

PROF. MADHU DANDAVATE :
When Atalji was speaking, did they
interfere with your permission, Sir ?

MR, SPEAKER :
also irrelevant,

No. That was

PROF, MADHU DANDAVATE :
We do no want to disturb when the
Prime Minister was speaking. Please
take note of that,

MR, SPEAKER : That was also irrele-
vant,

PROF. MADHU DANDAVATE: I
might be irrelevant, but I was

(Interruptions)

MR. SPEAKER : When I am saying
that you are irrelevant; I amsaying that
the interruptions without my permission
are irrelevant, unnecessary. Why do you
take it on yourself unnecessarily ? Don’t
drag yourself unnecessarily ?

PROF. MADHU DANDAVATE : You
had seen how Atalji was being interrup-
ted ?
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(Interruptions)

MR. SPEAKER That: is what I
said about that; that is why I was harsh;
that is why I took objection to that also,
not to this one only,

SHRIMATI INDIRA GANDHI : He
made personal remarks. I am not making
personal remarks against anybody.

PROF. MADHU DANDAVATE : Shri
Atalji did not make any personal remarks.

SHRIMUTI INDIRA GANDHI : He
did you please look into the record. I
was listening to his speech. It did not
make any difference that I was in my
office. The voice is exactly the same and
the words are the same,

SHRI HARIKESH BAHADUR
(Gorkhpur) : You were sitting in your
room. Thatis why you could not hear
it,

SHRIMATI INDIRA GANDHI : No
1 heard every single word, Now, the
question is that originally we had said
that Fazilka and Abohar should. go to
Haryana, but once Punjab said, they
wanted them. The question was what
would Haryana get instead. Punjab said
that we should give money for a new
Capital. We have no objection. We said
we would share the cost with Punjab, but
we felt and 1 still feel that Haryana
should get some compensation in land
also. Now, this is my view. It does not
mean two or three villages which Haryana
would get anyhow. This is what Bagriji
must also have thought. He knows the
posting We could not get a lasting solu-
tion by starting an agitation in Haryana
simultaneously. Therefore the two matters
have to be balanced,

AN HON. MEMBER : It was engine-
ered.

SHRIMATI INDIRA GANDHI : It
was not engineered. It was well control-

**Not recorded.
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led assoon as it broke out, It wasa
tragic occurrence and we were deeply—I
was deeply —distressed that our Sikh
frierds should have been harassed their,
turbans taken off or whatever else was
done. But as soon as we heard of the
incident we took the strongest action and
from then on it did not recur., But I am
referring to that demand. Had we made
a declaration that Chandigarh would go
to Punjab while keeping the Haryana
matter hanging, then there would have
been trouble in Haryana. This is what [
am trying to say. But just now I am not
concerned with the demands that were
discussed. I am concerned with the
demand that was not discussed, which is
the Anandpur Sahib Resolution. The
opposition parties were not able to,con-
vince me that the Akali Dal had given up
.the Resolution entirely. All I was told
was, “They will not raise it now™,

SHRI HARIKESH BAHADUR : Why
should they give it up ?

SHRIMATI INDIRA GANDHI

Now, he is saying, *Why should they give

it up”, Please see the significance of that
statement.

Now, what is the Anandpur Sahib
Resolution ?

SHRI FRANK ANTHONY (Nomi=
nated -Anglo-Indian) : Mr, Longowal
had repeatedly stated it. May I just make
it clear 7 " He repeatedly stated that the
Anandpur Sahib Resolution was his mini-
mum demand. He had said it repea-
tedly,

MR. SPEAKER : Pleasc do not in-
terrupt,

SHRIMATI INDIRA GANDHI :
whenever the Akalis were asked about
this, they said,—I do not know whether
they used the word ‘minimum’—but they
said—that they had not given up the
Anandpur Sahib Resolution. Further-
more, when I asked the opposition leaders
who were present at some of the meetings
about this resolution they confirmed that
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it had not been given up, it was only
shelved. Shelved for how long, they
could not say, whether that could be for
three 'months, six months or one year,

In those circumstances I did not see
any point in the Government officially
announcing what it was agrecing to,
What were we getting in return ? The
Akalis were not willing to accept that there

" was tertorism from the Golden Temple,

They were not willing to accept that there
were arms in the Golden Temple Vaj-
payeeji said that I asked them if there
were arms, I did not ask them. The
then Home Minister wrote to them to say
that we have information that there are
arms. we have information that in guch
and such room such and such wanted
person is hiding, so please hand them
over, so that we do not have to take any
action, And that is why we repeated
that we did not want the Police to go in,
that we did not want to interfere in any
way with religion, Itis only when we
came to a dead and that the army action
had to be taken,

One word about the Anandpur Sahib
Resolution, My colleague Shri Sethi
made his statement in Parliament that the
Akalis were changing their demands.
In his reply Shri Longowal asserted that
the Akalis had at no time given up
the Anandpur Sahib Resolution.........
(Interruptions),

SHRI INDRAJIT GUPTA: Why did
you not include that in this ?

DR. SUBRAMANIAM SWAMY :
That should have been included in this.

SHRIMATI INDIRA GANDHI ; Apart
from the endorsement of the Anandpur
Sahib Resolution in the presence of the
Janata Party leaders in Ludhiana in
1978....cceee

SHRI INDRAJIT GUPTA : What is
the date of that letter ?

SHRIMATI INDIRA GANDHI : May
1st, 1984,
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SHRI INDRAJIT GUPTA ; Why did
you not include it in the White Paper ?

DR. SUBRAMANIAM SWAMY
Why did you not include it ?

SHRIMATI INDIRA GANDHI : So,
this means that the Janata Party accepted
it then,

SHRI MANI RAM BAGRI (Hissar) :
Who was its leader then ?

SHRIMATI INDIRA GANDHI
Whoever the Janata Party sent. And
therefore, the Akalis said that the terms of
the Sarkaria Commission fell far short of
the demands of the Aka'li Dal.

There is also much talk about who is
moderate and who is not......

PROF, MADHU DANDAVATE : Are
you referring to that on page 73 of the
same document which you have pro-
duced ? There is the commitment of the
Akali Dal to the integrity and the unity
of the country,

SHRIMATI INDIRA GANDHI :1
do not refer to any decument. I refer to
a communication received from  Shri
Longowal,
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Tam told that in July, 1981 Shri
Tohra, President of the SGPC and Shri
Gurdial Singh Ajnoha, Head Priest of the
Akal Takht went on a tour of the UK
and USA. We have reason to believe
that they established contact with the pro-
ponents of separatism, 1do not want to
take names, you know the names promi-
nent in that movement, From the Tal-
wandi Group, the General Secretary and
the former Minister in the Badal Ministry
is reported to have sent an application to
the United Nations for associate member-
ship of the UN for the Sikhs a nation.
So far as we know, the application was
more or less at the time of this visit to
the countries.

We know how the Akal Takht and the
Golden Temple complex were being used.
And we know that at first this was denied,
Soon after the Army action when | sent
somebody to the Golden Temple, one of
the Important persons there said that he
was in charge of the Akal Takht but for
four months or so he had not been allo-
wed to go there. He was in the complex
but he was not allowed to go there,

We have heard of the feelings of the
Sikhs. When 1 went to Amritsar, 1 was

ry | «clateted with sqme of“lhe authorities for a
. rubricfing meeting byt.somg,of ¢Hbie w ho had

accompanicd me - went into the city and
met a number of Sikhs and also Hindus.

. One taxi-driver said :2*You people who
- were not living in Amritsar have no idea

of what .we have been throut h, ¢ I am 2
Sikh; 1am a Jat Sikh. I am not basi-
cally a political person. 1do rot telong
to any political party, But when I left
home in the mornings; ty Tamily did not
know whether I would be back in the
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evening. If there was a noOise near the
door, we did not dare open it.”” This
was the atmosphere before the Army
action. The further you go from Amritsar
you find the atmosphere changes because
those people do not know what was
happening there. Such was the situa-
tion,

You say : ‘Did the Government fail 7
Well, to some extent, it was a sort of
failure. But what is the reality of the
situation ? Because Police forces consist
largely of the majority community of the
State. This makes it difficult for them.
They do not necessarily agree with what
is happening but they are pressurised; not
just they themselves but their families
are threatened with death. Anybody who
tried to help to find the terrorists or who
gave information was killed, his family
was threatened his family members were
killed. Some days ago, just before parlia-
ment opened, two Sikh women came to
see me, They said : We have been here
for some time, we wanted to see you but
did not know how. I said ; Well, did you
contact anybody ? They said : ‘We did
not know whom to contact’, And finally,
they thought of telephoning. They tele-
phoned in the evening. They were given
an appointment the very next morning.
One of them said she was living not far
from the Golden Temple, Three of her
sons were killed in front of her. She
said : ‘Tam an old lady, I have three
daughters-in-law to look after. I have

. grannd -children to look after. I dare not
8o back, Ido not want to go back to
Amritsar, I was born there, I was
brought up there, I do not know any
other part of India but I do not want to
80 back to Amritsar. Please give me
Some place to live in Delhi or anywhere
else. Such were the things that were
happening there So, when in spite of
Qur best efforts, the police was not effec-

X ‘::;'epany more, And this is not peculiar

; "unjab.  We have been seen this hap-
":ﬂ\'nﬁ'm Assam, I referred the other day
Goovtc’.‘rz !l:enngf“atghb lrio!s,'l I was not in the
Head of Cop en but I'was sent there as
Party. Th mnt‘ee on behalf of my
Hindus ver J qucs(nQn there was not of

indus andsultl leslxms. It was between
uslims who spoke Assamese
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and Hindus and Muslims who spoke
Bengali. What did we find ? In those
districts where the officers were Sikhs or
where they came from South India, there
was no trouble. But where communities,
the officials were Assamese whether
Assamese speaking or Bengali speiking,
they were so terrified that they cou'd not
function Ifa Bengali upheld the just
case of a Bengali, they would say : ‘No,
he is a Bengali, that is why he is support-
ing him. And I must admit that even a
Bengali who was with me, whom I thought
was well above such narrow mindedness
believed ‘that an Assamese could not be
believed. This sort of atmosphere is
terrible  This is what we have to fight
together It can not be achieved by
Government alone. This is why in the
National Integration Council in Srinagar,
the minorities made qc proposal of
having a mixed force.” T am sorry that
we have not succeeded in having one.
Something has been done to induct more
minority people in the police force
and other forces but I must confess it is
inadequate. In Punjab there is one kind
of situation, in U P. it may be another,
in Kerala it may again be different.

This is why people have confidence in
the Central forces rather than in the local
police, It is not that we want to inter-
fere, that we want to send the Central
forces, but a situation is created in which
there is confidence on those who come
from outside whose families cannot be
threatened. Some people want the army
withdrawn from Punjab admitting that one
or two incidents may take place. But o hers
threaten saying what will hanpen whzn
the army goes away 1 do not wnt the
army to stay there permanently, Of
course, it is not going to stay. It should
come out as soon as possible but we must,
in the meantime, create conditions in
which the people of Punjab feel safe, not
only the Hindus but a large number of
Sikhs as well, They may say something
publicly but privately they have admit:ed
that because they were against extremism,
they are in peril. There is no day wh.en
I do not get letters with photostat cOpies
of these threatening letters which people
in Punjab are receiving,
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All these things have to be kept in
view,

There is no doubt that,.,...

SHR1I SATYASADHAN CHAKRA-
BORTY : Withdraw from the Golden
Temple itself,

SHRIMATI INDIRA GANDHI : The
army is alicady out from the main area,
it 18 outside the parikiuma. But a new
situation has arisen, that of g r scva. We
ate trymng to talk to every different group,
It was our information that the Akalis
did not wamt to repuir the Akal Takht,
They want to keep it as a monument for
the future. Hon’ble mewmbers can  well
understand that, if 1t 1s kept as it js, will
it not increase the bitterncss day by day ?
This is the problem, Hence we felt that
if one group is not willing to do it, some-
body clse should do so. Whoever is
willing to underiake this task should do
so. Frankly, 1 say that if nobody else
does it, then the Governmeni should do
it.  But it should be dobe, Afier that
if the Akalis want to break down the
Akal Takht that is their business. But,
if 1t 1s broken because of our action, then
we should see that it is repaired, that it
is left in the condition— not in the
condition in which we found it
because when we entered it was full of
terrorists and full of arms, I do not mean
that past—it should be a building which
is as beautiful, as strong and complete as
it was before the days of terrorism, This
was our only motive in trying to encou-
rage the kar seva. I do feel that the
sooner this work is complete, the sooner
it will be possible for the army to leave.

When one man takes courage,— and it
requires a lot of courage, in the face of
threats to do this seva, he is entitled to
protection. People were allowed in the
Golden Temple ecarlier, they went in thou-
sands and thousands, 1 do not know
what the exact situation is today, But
there was a risk of people going in large
pumbers and women squatting to stop the
work  This would create a bad situation.
So. until some of the building work is
done, full protection must be there.
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However, even now the army is not in
the main areas. They are not in the
Harmand.r Saheb, they are not in the
Purikraci.a, they are outside,

SHR1 INDRAJIT GUPTA They
are in the Darshan Deori

SHRIMATI INDIRA GANDHI :
They may be, 1 do not know, They may
or may not be. I said they have to be
in a position where, should the trouble
arise, they can immediately control the
situation and save the people,

When we were talking about Kar Seva
some people demanded that the army
must go out completely and ultimately
suggested that it could stay on top of the
gale, What can they do from the top of
the gate ? They can only shoot. If they
were put somewhere on the ground, they
can stop the pcople or do something less
drastic  These are some of the problems.
If one goes into all the details, it will
take hours and hours. These are some of
the important .points which have to be
understood.

1 am happy that people have praised
the role of the army, the courage of the
army, But an hon'ble member of the
other House who is not a member of our
party madc a rather derogatory statement,
I know that we are not supposed to refer
to the other House, but I have already
spoken there and shall not get a chance
to reply there 1 must deplore his re-
marks. They are not conducive to brin-
ging back harmony or for the national
good.

Earlier people denigrated the police,
1 mentioned just now why the police was
not effective. It is not just that they
were terrified. But when people in res-
ponsible positions are denigrating autho-
rity, they cannot, at the same time, ex-
pect people to obey authority. There are
two contradictory attitudes, you speak all
the time strongly against the police.
Naturally, the police wonder why they
should act, If anything happens, the on-
slaught is on the police or on the para-mi-
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litary forces. It is demoralising for them as
an open attack. The reinstatement of the
police who were dismissed because of
sabotage or other indiscipline will certainly
demoralises the rest of the police, those
who have stuck to their duty,

These are many factors which created
an exceedingly complex situation, TFhe
army had an arduous task and they did it
bravely. We have praised the Army on
many occasions, not only for their work
in war time, but also for the efficient self-
less work they do in peace time. Some
of our Jawans have lost their lives or
fimbs in the course of food dropping in
the North-Eastern area or in flooded
arcas. We do not want to use the army
on every pretext or make them do the
work of civilians but there are certain
occasions when the use of the army is
inevitable, As I said, the situation in
Punjab was not an ordinary situation,
It went far beyond any normal agitation
or normal violence and crime.

As regards the Sant who is now guid-
ing the Kar Seva and his attitude towards
the Granthis, a journalist who cannot by
any stretch of imagination be accused of
partiality for my government or for me
personally, wrote in his paper that the
SGPC Chief had. over-ruled the Priests
objections and allowed the terrorist lea-
ders to establish themselves in the Akal
Takht and convert it into an arsenal.
So, why accuse Baba Santa Singh.

Some hon, Members have asked why
We delayed the action. It seems one can-
Dot be right no matter what ore
does, We delayed it precisely because
we did not want to take it, because
We wanted some way out, some
!cind of understanding which would
Include the throwing out of tervorists, the
dismantling of the arsenal end the ending
of a situation which threatensd our coun-
UY's unity and integrity It is because
We were trying until the very last moment,
that we did not take the action earlier,
BUt:vhen We came (0 a stage when we feit
that® there was no other way, we had to
ask the army to go in, | did not choose

t!
thl: day. T suppose various things were
aken into consideration,
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There is talk of a person becoming a
kero and some people are trying to sepa-
rate him from the other Akali leadership,
The Opposition leaders, may kno'v that
one of the first demand of the Akali lea-
dership was for Bhindranwale’s relese.

(Interruptions)

SHRI CHANDRAJIT YADAV
(Azamgarh) : He was released -earliet
than that, Tt was not in the trioartite
meeting

SHRIMATI INDIRA GANDHI: It
is mentioned in the White Paper.

(Interruptions)

wrg F gAd A § s e
wzy ¥ o7 @ & ¥y gy AE war
Mg Fg W@

It is in the White Paper. Here you are
all criticisng the White Paper  You are
telling us it does not have this and it does
not have that, but it seems to me that
you do not know what it contains.

SHRI CHANDRAJIT YADAV: We
have seen it,
SHRIMATI INDIRA GANDHI :

Then how do you say that you do not
know about it ?

(Interruptions)

Anyway, he was not released by ws buE
by the Court, but that was the Akalis

first demand.

SHRI CHANDRAIJT YADAV.: ) Yes,
it was a demand, but it was notin the
tripartite meeting,

PROF. MADHU DANDAVATE
Madam Prime Minister, along v«fnth I.hc
Minister 1 was present in all the tripartite
talks and at no meeting any representa-
tive of the Akali Dal demanded the release

of Bhindranwale,
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SHRIMATI INDIRA GANDHI : They
did so in writing then,

SHRI CHANDRAIJIT YADAV: But
the Government had released him earlier.

SHRI A. K., SEN: The court had
released him,

(Interruptions)

SHRIMATI INDIRA GANDHI : Now,
it is mentioned in the White Paper, That
is what 1 am telling you that you do not
bother to read yet comment on it.

PROF., MADHU DANDAVATE :
1 am telling you that it is wrong.

(Interruptions)

SHRIMATI INDIRA GANDHI: 1
strongly deplore the remarks made by the
hon. Member opposite about saying
that India is many nations. India is one
npation, it was one nation and it will
remain one nation, ([nterruptionsy, 1
heared when he said that,

SHRI C.T. DHANDAPANI : No,
no. 1 want to correct myself, 1 did not
want to say °‘many nations’, I meant
‘one nations, many Nationalities’.

(Interruptions)

SHRI SUNIL MAITRA : (Calcutta
North East) ; Madam, that may be the
political view of so many political parties
in this country, What objection can you
have ? In spite of these things, political
parties do assert that it is one country
and shall remain as one country,

MR. SPEAKER : That is what she
said, ’

SHRIMAT1I INDIRA GANDHI :
That is what 1 am saying,

SHRI SUNIL MAITRA ;: But how
can you object to somebody telling that
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India is a
nationalities 7

country of so many

SHRIMATI INDIRA GANDHI :
The word ‘nationality’ may have many
many meanings, but 1 am afraid it is a
dangerous word 10 use.

SHRI MANI RAM BAGRI: India
is one nation, one country.

simat gfar wisy ¢ Qg S
TR |

ot wew fagrt wwdmy @ qifaaa
®q # AT FE 9T A q197 9g Fer
ar fr fgrgeara & &€ Jmafedts ¢
o1 39 9T gAA FrewaR  fwar ar

SHRIMATI INDIRA GANDHI : No,
no. Never, never, The word I used is
‘Community’, never ‘nation’,

SHRI C. T. DHANDAPANI : Perhaps
I have been misquoted by the Prime
Minister.

SHRIMATI INDIRA GANDHI : All
right. But it is true that in some Com-
munist countries they do use the word
‘nationalities’,

SHRI ATAL BIHARI VAJPAYEE:
That is’why you used this ?

SHRIMATI INDIRA GANDHI : I did
not use it. 1 have never used it, Ido
not approve of it, let me make this quite
clear., But the Akali leadership was using
the word ‘gaum’ as nationality, This I
clarified, I used the word ‘qaum’ because
we have always used it to mean
‘community’,

There is no question of there being
different nationalities in India, We arc
all one nation, we are all Indian citizens,
and as I understand, the word ‘nationa-
lity’ means different citizenship,
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I am not bothered about the dictionary

meaning, (lnterruptions). It may be
wrong. If you meation it in any......

SHRI SATYASADHAN CHAKRA-
BORTY : Mr, Speaker, Sir, she has been
wrongly tutored. ‘Nationality’ and ‘com-
munity’ are two different things.

MR. SPEAKER : You_ were too young
at that (ime to teach us. ’

SHRl SATYASADHAN CHAKRA-
BORTY : *Nationality’ and ‘citizenship’
are wwo diflerent words.

(Interruptions)

SHR1I SOMNATH CHATTERIJEE :
How can a forcign national become a ciu-
zen ? ’

SHRIMATI INDIRA GANDHI : Why
not you take inuian nationamty, Tnen
you become a part of tne laodian nation,

SHRI SOMNATH CHATTERIEE ;
He becomes an lndian citizen, he does
no t become an Ilndian national,

SHRIMATI INDIRA GANDHI: He
does become an Indian national autirup-
lions), Let us not get bogged down la
semantics here,

(Interruptions)

ot mal T e ¢ fag fedr
WY wredaar sfeagiy &3 |l g 9§
WIG &1 H149dq 7 mtaa g

SHRIMATI INDIRA GANDHI : No.
I am not interested in dictionary meainings,
I am interested in how this parucular

}vord is understood in the English-speak-
ing word.

MR, SPEAKER : That means nation,
(uterruptions)

SHRIMATI INDIRA GANDHI : I am
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confining myself to one language, and not
to other languages.

PROF, MADHU DANDAVATE : If
you go into Marxist vocabulary, you will
be in trouble,

SHRIMATI INDIRA GANDHI : Prof,,
Dandavate, 1 had myself mentioned that
in Marxist parlance it is...... (Interruptions).

1 think I have made all the points and
my colleague the Home Minister, will go
into the details. But the question is:
Now, what do we do? And the first
thing is that we should bridge any division
betweea different Communities, We must,
all of us, and this is the responsibility of

_ all parties and all citizens of India, to

heal whatever hurt is there. Not only our
Sikh friends are hurt, All of us, are
hurt.

I myself was deeply pained in taking the
action, You can ask my colleagues what
I weat through, Perhaps, this -is the first
and only time in my life when I did not
slcep. But 1.felt that the step had to be
taken in the national interest. And to-
day we have been to see how we bridge
the chasm that has been created and the
distances that have been created between
one community and another. That is,
our foremost duty,

We have to fight communalism of any
kind because that is the greatest danger to
our unity.

Where did this cry of separatism rise ?
It did not a rise in India, It rose far
from our shores from people who are
affluent, Some may be wanting citizen-
ship of other countries, Many are actually
citizens of other countries. Some may
feel that this will bring them some advan-
tage. Whether there were pressures or
suggestions from others, I do not know,
But this slogan is strongest to-day out-
side our . country, We must meet this
challenge as one nation as and one people,
We should not bring in party politics.

Some people feel alienated. The Sikhs
feel alienated for some reason. Other
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people feel alienated not because of reli-
gion but because of economics. There
are many reasons for alienation, There
is also alienation because some people
suddenly became rich, They became alie-
nated from the places from which they
came and from their families. There
are all kinds of alienation,

Our effort is to try to have a balance
in the country so that we can pursue with
our programmes and not only strengthen,
bu consolidate our unity to go ahead
strongly on our accepted path of socialist
development. We have to rovitalise, the
tradition of our national struggle, We
have to move the entire people. This is
where we have to have a massive, move-
ment—-a movement for unity has to be
created, just as during the freedom
struggle and even after the freedom strug-
gle my father said—¢Freedom is in peril,
defend it with all your might”, this is
what we need to-diy, to revitalise the
tradition of our national struggle and to
move the people by a vision of a new
society based on equality and social
Jjustice, :

The battle for secularism. the battle for
unity is not only in our words, It must
be in the hearts and minds of all our
people. This we have not been able to
achieve. At the slightest provocation we
find some communal trouble arises or
class trouble arises. We have also to
remove the cause for grievances, But
for this great task of building a strong
and united India we have to rise above
our narrow outlook and short term gains,
loak ahead to a future that is worthy of
the sacrifices of those who suffered and
laydown their lives for our country’s free-
dom and its defence,

&t At T ame : C wrEer AgT
oY Y 1T H1 1F 2, gEF ax F

WA FB A F

swatr gfaw aisy @ IgFr @w
gz 79 & | ¥ 32 auq ghearor aq4¥z
F &7 AR ofifrad Few § galx
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qa1 T I g & 7ar gra @ o e
NFHTT JGT H( AIT FT &7 § |

faa i &Y w17 v &, ggd
3% fan gu % agi e787 FI F §
g A FTIF Y

Mrwzy §fF o w1 oger A,
|1t Meeq ma { @1 gar, waw
AW AT TAT 1 @IU AW F 1™
&1 grvar &A1 § ) feg avg & AT
¢ ag g7 a3 AN F1 faas g7 @7

2
[ ]
MR. SPEAKER : Shri Nadar.

SHRI A. NEELALOHITHADASAN
NADAR (Trivandrum) : Mr. Speaker,
Sir, the speech made hy the hon. Prime
Minjster intervening in the debate is only
an eye-wash, It was a deliberate attempt
to fool the people of this country through
this House,

1 want to draw the attention of the
House to the fact that the people of this
country have been kept in darkness for
the last almost four years in regard to the
happenings in Punjab as the reports either
through the Government media like Tele-
vision and All India Radio or through
even the newspapers have been censured.
There has been an undeclared press censo-
rship regarding happenings in Punjab for
the last two-thrce years. There is now a
declared press cengorship, Even this White
Paper is a censored document,

Actually, this White Paper is a docu-
ment of white cover on back deeds of the
Congress-1 leaders and their Government.
Whatever may be their opinion, whatever
may be the opinion of the members of
this House belonging to this side or that
side, I am of the firm opinion that a
democratic Government which uses army
to control the law and order situation has
no moral authority to remain in power.
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Whether it is the White Paper or the
speech of the hon. Prime Minister made
just now, it clearly shows that the
Government of India, the Congress-i
Party and their Government in Punjab
have totally failcd to run the administra-
tion of this country.

Since yesterday 1 have been hearing the
condemning extremist and terrorist ele-
ments., I want to ask the Government,
through you, Sir, who created these extre-
mist and terrorist elements, If you look

17.42 hbrs.

to the period between 1977 to 1979, the
extremist elements and the terrorist ele-
ments werc nurtured and nursed by Mrs,
Indira Gandhi and the Congress-1 Party
when they were out of Power. The people
of this country are aware of the fact.that
they had nurtured and nursed these extre-
mist and terrorist elements when the
Congress-1 Party was out of Power,

Sir, you will be remembering that in
my adjacent district of Kanyakumari
which belongs to Tamil Nadu, some
Congress-1 people during that period had
burnt people travelling ina bus. You
may remember that this was done in
Venniyodn in Kanyakumari district.

At that time, the Prime Minister’s late
son used to go to the courts, used to tore
up the papers with other Congress (1)
people, used to abuse the judges and the
judicial institutions.

Even the Congress-I people hijacked a
flight at that time. The man who hijacksd
the flight had been provided with MLA
seat in U, P, after Mrs, Gandhi’s coming
into power in 1980.

The Bhindranwale extremist elements in
Punjab are also a part of the creation of
the: extremist elements which they have
created when they were out of .power,

As already made clear in this House,
Shri Bhindranwale has put up candidates
against Akali Dal in SGPC election under
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the inspiration of Congress-I, He has
certainly canvassed for the Congress-I
candidates in 1980 elections.

You must be remembering Mr, P. S.
Bhinder had been sent, from Delhi to Punjab
as Police Chief. What was the task given
to him ? © Was it to carry on negotiations
with Shri Bhindranwale ? No. In fact,
it was because Shri Bhindranwale was the
election agent of Mrs, Bhiadar in her elec-
tion to Parliament,

SHRI RATANSINH RAJDA (Bom-
bay South) : She is here. She is not
coatradicting. You are right,

SHRI A, NEELALOHITHADASAN
NADAR : At that time, in fact by Akali
Dal, by all the members: of the ruling
party and some members of the Opposi-
tion also, The Akali Dal is not having
any member at present irf the House,

I may recall to the memory of this
House the freedom struggle when the so
called Congress leaders at that time of
Punjab were only consisting of traders
and some upper class people.

But Akali Dal has its own historical
role in mobilising the peasantry of Punjab
in the freedom struggle.

Similarly, when there were allegations
about Akali Dal’s role in these activities,
Akali President.........

(Interruptions)

Asked the Government to institute an
enquiry into all the happenings of Punjab.
I am asking the Government through you
“Why have they not instituted an enquiry
about the happening of Punjab”?

What is, after all, the Punjab prob-
lem? As we all know, Haryana was
carved out from undivided Punjab in
1966, But, Chandigarh has been made
the capital of both Haryana and Punjab.
It is something unprecedented.
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As you may be aware, when our old
Madras province was divided, Andhra
Pradesh has been created and at that.time
nobody has said that. Madras w‘ill be the

" capital of both Tamilnadu and Andhra
Pradesh,

Similarly, when undivided Bombay pro-
vince had been divided into Maharashtra
and Gujarat, nobody had said that
Bomb:y will be the capital of Maharashtra
and Gujarat,

SHRI RATANSINH RAJDA : It was
because they could not agree to it.

SHRI A. NEELALOHITHADASAN
NADAR : Mrs. Gandhi in 1966 said that
Chandigarh will be the capital of both
Punjab and Haryana, She had been in
power from 1966 to 1977. 11 years She
has failed. During-that time, from 1975 to
1977, she has been having unlimited powers
during emergency. She had failed to
solve the capital question betwecn Punjab
and Haryana. She has failed to solve

the river waters dispute between Punjab~

and Haryana She had failed to solve
the territorial disputes betwzen Punjab
and Haryana. She came back to power
in 1980 with the promise of ‘Government
that works’; and she has failed in the last
four and a half years to solve these prob-
lem. Even after military action she has
failed to solve all these problems,

While the extremists were taking over
the situation, our leader Shri H. N.
Bahuguna cailed a2 meeting of the Opposi-
tion Parties in Delhi on 30th June, 1983,
including the Akali Dal, and they had put
forward clear-cut suggestions; Chandigath
should be given to Purjab as its Capital,
Haryana should be compensated with
‘money for building a new Capital; the
river water dispute should be refferred to
Supreme Court according to the Iater-
State River Water Disputes Act; the terri-
torial disputes should be referred to an
independent tribunal,  All these sugges-
tions werc forwarded to the Prime
Minister in writing,
accept them, she did not act according to
the need. She only stated : ‘The Opposi-

But she did not.
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tion is trying to create troubles, they are
coming in the way of solving these prob-
lems, they-'re putting hindrances in the
way of solving these problems’—Expres-
sions were emotionally put forward about
integrity and unity of this country. The

.integrity and unity of this country is very

important for all of us, But, as my hon.
friend, Swami Idervesh, said yesterday, the
present Prime Minister, after becoming
Prime Minister in 1966, contributed much
against the integrity and unity of this
country. Her method of functioning, her
style of functioning, changing the Chief
Ministers of States like postmen or clerks
or district collectors every six months or
three months o1 four months destroyed
the national leadership in the States which
had been built up during the days of frec-
dom struggle, during the days of Pandit
Jawaharlal Nehru  She is responsible for
destroying the national leadership in the
States. That was the main reason for
disintegrating tendencies and separatist
tendencics coming up. I do not want to
add further, Historians may record after
some years, and correctly, that all the
happenings of Punjab including the mili-
tary action has b2en a part of political
drama manipulated under the direction of
the present Prime Minister and nothing
If cases were to be ragistered about
the murders which were committed under
the leadership terrorists or during the
military action including the death of
Jawans if investigations were to be carried
out properly, the first accused in all these
cases will be the Prime Minister. She has
no authority to remain in power, This
White Paper is a clear indication that she
has failed and her Party has failed. They
havz no authority to rule this country.
Let them resign and go.

Mr.
Members,

MR. DEPUTY-SPEAKER
Chiranji Lal Sharma  Hon.
we have to complete it today ..

SHRI RAM VILAS PASWAN : Not

today. It can be continued tomorrow.
The House should be adjourned at
6,00 p.m,

-~

MR, DEPUTY-SPEAKER : Yester-
day we discussed upto 4.00 p.m. Today
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there has been no legislative business and
we started early, -We have to complete
it today, :

SHRI HARIKESH BAHADUR : No,
Sir. It may be continued tomorrow,

MR. DEPUTY-SPEAKER : We can~
not carry it over, This was the under.
standing reached in the Business Advisory
Committee.

ot Ty fasrg qrEAT - 99T EAY
* ar7 a1y fufaeeT 7ar AFY 7 zaw
9 & fag v afeg )

MR, DEPUTY-SPEAKER :
be over today,

It. must

SHRI P.V. NARASIMHA RAO : 1
am prepared to sit until mid-night, if
necessary. I am in your hands,

MR. DEPUTY-SPEAKER : There is
no question of postponing it, The Minis-
ter is prepared to wait, All of you will
be given chance. Nobody will be dep-
rived of his opportunity.

(Interruptions)

SHRI P,V. NARASIMHA RAO : 1
said, I am in his hands.

SHRI CHANDRAIJIT YADAV (Azam-
garh) :  We are also in his hands,

MR. DEPUTY-SPEAKER : . We did
not have any legislative business today
because we have to complete it today,
We cannot postpone it. I want the co-
operation of the hon, Members,

SHRI HARIKESH BAHADUR : This

is an important debate, Al of us would
like to participate.

. MR. DEPUTY SPEAKER : I will
quest the hon, Members not to take the

' :gzxxmum time ; they may take not morse
2 7 to 10 minutes cach,
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g & faar aar a1, 1970 § 92
wigw fafqezt 4 S8 grE-sH@A &)
fa1E 1 RISISIE T & qrT &1 T
F1 hawr fFar, 39ifs g9 wagfag 3
#9% 9w foQr IEIFT WA Y
auEr & 4 A1 IRE ITH |14 i
wTgT, Fifwedn & gramn #1379 T )

1976 ¥ TrA-sa1q & QI FT 0ATE
fzar a1 | 35 WrE FET JFT KT 9197
gfearm ) faear a1, Sa%  faQ 215
fRaTYET SeEY AgL A on gTAO00
3 w47 fgeq FY 109 feeridieT @l
AZT ZTAIT H |47 §, T AT 106
fEATTEY 73t AgR 9919 § FFAY 41,
3I4% fa7 713 25 AT wWAT AT &
TEA-EIJINT GATT T X THT |

dzq wrzw fafre § 31 famaw,
1081 & wi¥z & fga1a ¥ |18 WA

F) I9%T G AT WA FIF A T

3317 Ag% TF! weRIaT gE F faan
ag 1 aF ST AGIAT 41, TAF NP F
gasaw qifaw v

FIFTIIFI% 110 & 162 5
3% 0F-0F I1F A FASFT qB-
e &y af & 1 fF 1981 AV 2 9,
1984 % @A H gg 8 W 9T Q@
fad wiF @3 A% & qF & I ARV
45 9% 9T ATE 837 2 9, 1984 %
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T F 103 G d wAUG ANAAT gfar
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&o HAITT, THAY FNP—FT A¥g gOH
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&, gAIR 97T AITA F1 G411 YE
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# Y " 3, Ia%F Y uF gAasay
gifsa 41
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AZY TIRAT |
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tfgr 92 ag= i, wa @r aar
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wgaT 9gar g & sgrze d9T qoid &
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I 37 gz faw wr WS faar
AT 1 &1 a1 fF e $1E g Av
fodt fag 37 axw Sady II1A, A1
IFT gra ¥ faar srgm, wiw €
& qrEd, MAT 71T oJIEAr 99w
a% agfl fgar g ¥ &Y &t o
TIET T & a8 uw fagra § #i zas
aFge fadr @ F AHIT GRS
rdfras s § ag qUEw @ 39
& '3y, guam &1 A fa% ¥ ag
wrar ? ag g &1 us ®ler ar
gig g0 g WY T FX F WS H
TATT FT BITHFL AT TFAT I ATA
2a1 &, faw gramd § gew A1 ag
afax Afy § sgh 79 #7 G A F
fersres @<Y TS, Sigt FEUT A g A Y
Mar &1 92y fear 41, 3gi +1g WG
wisr 7gt g€ |

gar fadT aqr & wrd |AI F @
§ gum #A WERAT ¥ AT WIEA
wara faar & 5 B agh & a9g 4y
At gardy w7 g dte Fo dle
& Aar gea fagrd A AT & wgroav
f& mox & Imaifagi 9T w9 #47
qarE sira ¥ oF Ao & wgar g fr—

¥q R At AT R}
gRAq &1 WA
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[ fa<ar e waf)

AT 98 Had & [ WY qgi FM W ?
Fa13 3 fgOEY 3@ & Mg AR WA-
7 sz fagrd (FIEr &1 g9 =
F1 % 9919 & 73T 3 MG &€ILA ¥
fargait & wra faqars tear ar w@r
91 | S 3EAgIAIG AN T § I 9 43
3TN T YE T AT F9 |7
Iyarizal F aUF F@ 41 wifaway,
<TF fa@are ®3 tqar qqr 9 F15-
g4 agf gn | Ig W4 F w9 H -
9 FUT AT W &

a1 fAAdr @ F g g9 T W
sara 3 f wraw AT g@IA F
919 g, I TATW I TOOw A WY
S 1Y g, FgT HITY 1A Sy
qifY & faar gt #ATT WY F7 TH-
A g g, 5 AT ® 9gT ag AgY
F1Z T Y | | FUT TYAr AT IF 1
/EG &, AEAT 3 AIAT A AT W
HIF g & saaw @ feaars faar
STET § BWIR EHF F FATAT AR
41 qv fAwrar sar 3 g% QA &Y
q&T ¢, g9 T & fag av@ @ §,
2T w99 A @Y § A} Fg dWa
# Iqardl, ag U@ 99Z HAMfay,
IFEIA AaWT AL A da7 T &) q@A
§ sarqr FI@T @wm IaF f@az
FUT X | & quAr 1gar § qona w7
STy {5 391 78 agi 9T 9 arEx
frg w13 fr gz gz fra 7 &k 3o
AT qITAT S, FIE IF FT AT JATTT
2, F1% AgT F1AT &, AT ITAY 47
aai fear wira fe T8 geary & qz g
fea & 73T 2 feg T & qd) 7gi a3
g A fet gma § 5 agl 9t ag
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9 Qar & ? zafag ag wear 5 oy
F A9 gaT faar siq ag & awwar
Efetea M aganwd adi ¢ ag
A& wHWa & 5 wae qrsilar qur &7

& g6 e 41T Fgar wigar g
YRGIT UF SA AT & STHIT 7 97 97
1925 & 99 337 F goud & gmifaw
¥H § & 'qT 4gd Igeq 1T SwArw
RIAUGRA T o9 d4T grag
W F WG AT W E 9aw gmitaw
TR TIE 7 qW@HiT F1 w9 A<
JRGINU TF %1 a¢ {53 § amar arg |

HIT ST GIAIT I H 99 @ § A
THq 7 91 9mAr dar $3 @ g 9
AT fa% #@ gu gy us ard
T Y WIS 41 fw frar a7
FI9T4T QIgT 7 ngUT Is@r a1 §
SE&T fa% F3ar1 gt araa} | wfsa
I E fax s8'T ar #1¢ garg ag@
FE Al afcH f9% T 5% a7 w5 &1
HITFM & FIAEY F€AT | AT
T91a & fveqw qura § qaARA #¢
@ 9 faa ¥ fag et ot q@t, w9
AT ATy A gard wgra w0
g {541 731 f9¥ Wk wa<F a1
a9g fwar aar, sqr 97 At gafadi
A ag qq g far g fegw
agl g fam a3 @ ? am Ak, &Y Ag), A
T 1730 & SA gwarfzal F
frq 37 a7 At iy & fearad
dqmgar @} fag & qgy ged
HA GIET qsgeAT TAT FIT BT FT
%gd ¥ & Kashmir is an integral part
of India, Kashmir is part and parcel of
India.
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gL AR g 19 & Y off, & ady
FAWAT, Sd HiElgaady  wmEM
fergeaa &1 fgear & at a9l w1 g
®) g Jgug i o9 7 oFar §
FI®F AT & 98 gFar g fF @I
ATET & AL I I+EA IA AN &
H19 FATEIT FI °1, q I7¢ G0 I
fear mar qr, 39 ST F @@
A

SHRI ABDUL RASHID KABULI
(Srinagar) ;:  Sir, he was mentioning

about Kasmir, This discussion is not on
Kashmir, This should not go on record.

(/n.errupt ons)

MR. DEPUTY-SPEAKER : I will
go through the records, Mr. Sharma you
please complete your speech

5} fadat o oAl : fecdt ediwe
AT, AT oA § F o gat
F gaifas &30 gr uF [T Fgal
§ (cwasm) 1T AR-TZFYA
¥ 9 o, wradr WY Ayer fadan &5
frdY aT qdwe gdw afF fwar 2.,
dfw oY a7 ®) foar ¥ Feaqa gar
a7, afaT AT 4T FI @I E :—

frgadqy d =
.« BT AT AT 4T,

34T F g9 FT 99X
A qATT F

B Y BT g wY
oqr HY 47 qFA,

9T AT 97 @Y gAY
93T 3T 9% |

ot sz mrga, www § A&
IR, 3FrezA9T M araq ECEIIE 1=
a1 gr w2, FET § FraAz TE

SRAVANA 3, 1906 (S4KA)
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& TN 3o NS fond vd § | Kagar
g —
77 ¥ # gu-aad-gy
I TSI G,
A H97 ad FY qF 7
YA TE FT ATH |
fet edFT rea, § wa A
AETH U T FAT F1EAT §

ses .

MR, DEPUTY-SPEAKER : I said
that I would give 7 or 10 minutes, You
have already taken 15 minutes, Please
conclude now.

At fatslt s qmf : & amad gEw
FT HEIUF FIT T q&F AT A AT
FIATFATZAT 1 qg AT & Afrw
*1 qarfaad s Fg Wg—

TATNT G 4 W
afa-2 & Fr=) #:7,
T gy q4r wvar fF
arst grv 43 &1

MR. DEPUTY-SPEAKER : Now
Mr, Dharam Bir Sinha will speak,

’

SHRI DHARAM BIR SINHA (Barh) :
Mr. Deputy-Speaker, Sir, before I speak,
1 would like you to seek a clarification on
a point. Sir, now it is already 6.15 P.M,
and we are all tired, If the debate is
‘going to conclude today, meaning that
the Home Minister will reply today, then
I will begin my speech. If the Home
Minister is going to reply to the debate
tomorrow, since it is already 6-15 PM,
I will seek your permission to allow
me to speak tomorrow,

. MR, DEPUTY-SPEAKER : Actually
the Home Minister was to reply today
and everything must be over today ac-
cording to the understanding. But the
point is that some of the Members from
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[Mr. Deputy-Speaker]

both the sides have requested that the
Home Minister should reply tomorrow,
In fact, the Home Minister was prepared
to reply to the debate today itself, but
some of you have expressed their desire
that they would like to hear him
tomorrow.

SHRI DHARAM BIR SINHA : Don't
be unfair to us 1 have not expressed
any desire like that,

MR. DEPUTY-SPEAKER : You
must leave it to the Chair to decide.
The idea is that you must get your
chance to speak. That is assured to you,
What else do you want ? Leave the rest
(0 the Chair,

SHRI DHARAM BIR SINHA : |
have a right to speak-in the House, You
are not obliging me by giving me a
chance. It is already 1815. (/ntcrruptions)

MR, DEPUTY-SPEAKER : You are
going to speak. The Home Minister
is here and he will note down your points.
You leave it to the Chair when he replies.
Why do you worry ?  Are you gOing to
speak or not ?

SHRI DHARAM BIR SINHA : We
know the advantages and disadvantages
of concluding this debate today or
tomorrow ? (rrerruptions).

MR. DEPUTY-SPEAKER : 1 may
even ask the Home Minister to reply to-
day. Are you going to speak or not ?

SHRI CHANDRAJIT YADAV: We
must know upto what time we are going
to sit tcday. If the Home Minister is
going to speak today, then accordingly
you extend the time till the debate is over.,
We can understand that, but we cannot
leave everything to you,

MR. DEPUTY-SPEAKER' : Pre-
viously, the Minister said that he would
sit late today and reply, but then he came
to me and told me that on the request

JULY 25, 1984
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of some hon, Members, he would reply
tomorrow, That is why, I told Shri
Sinha that we will complete the discus-
sions today and he wi!l reply tomorrow
.. (Interruptions). What does it matter
whether he replies today or tomorrow.

SHRI CHANDRAIJIT YADAY : It
does matter. R

MR. DEPUTY-SPEAKER { All the
Members from the ruling party have with-
drawn their names, and I will call only
the Opposition Members.

SHRI CHANDRAIJIT YADAV: We
must know whether the debat: is going
to be over today or will continue
tomorrow.

MR. DEPUTY-SPEAKER : I am go-
ing to call you one by one ..It is not only
according to your convenience . (/nterriup-
tions) .

SHRI CHANDRAIJIT YADAYV : You
have to do that; you cannot call us
collectively.

MR. DEPUTY SPEAKER :  Seven
hours are already over. Why can’t ycu
cooperatc ?  We have to sit like this
somectimes,

Shri Sinha ; the Home Minister is here,
he will note down your points ..You can-
not dictate to the chair like this ..
(Lut-rruptions) .

SHRI DHARAM BIR SINHA: If
the Home Minister is not going to reply
today, none of us from the oppnsition
parties is going to participate.

MR. DEPUTY SPEAKER : All right.

I will call you one by one.

SHI DHARAM BIR SINHA., Sbri
Kosalram, ,

SHRI KT. KOSALRAM (Tifui
chendur) :  Mr, .Deputy-Speaker, Smthc
am not going to take much time of

—
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Hmfse 3 L will only make one or two sug-
gestions to the hon. Home Minister,

~ The Shiromani Gurudwara Prabandhak
Committec is a statutory body created
under the Act of ‘Parliament. When such
a4 staturory body becomes the mouth.
piece of terrorists, insurgents and anti-
national criminals and murders, there
should be no hesitation in dissolving this
body by amending the Gurudwara Act.
The Home Minister is here, He should
make a note of it.
dwara Act should be amended immediately
during this session. Thisis a dangerous
Act. I suggest that the Government
should bring forward the Gurudwara Act
Amending Bill during this session itself
and get it passed for dissolving SGPC
No religious group in India has the right
to preach secession to murder innocent
people, to loot banks, to store arms and
flmmuniu’ons in temples, whichever temple
it may be whether it is Gurudwara or
temiples or mosques or mutts or churches,
ctc. The most deterrent step must be taken
now without any reservation so that such
terrorism does not strike again in the
country. Another law must be passed for
prohibiting the use of temple funds for
political purposes and the use of forum
of temples, mosques, churches, mutts etc.
for_ political propaganda,

I appeal to the opposition parties that
they should consider nation’s security and
unity as formost rather than the narrow
political objectives, You can criticise the
government I have no- objection The
opposition is here to criticise the govern-
ment but you must see the national secu-
Tty and unity as foremost rather than the
i ¥row political objectives.

. OU}' Prime Minister’s determined ac-
tion in Punjab has received all India
Support and also support from foreign
EOYC}’nlnents. For example, my Chief
Minister of Tamil Nadu has publicly
\garned the  separatist forces in the
atate that they would be dealt with

S severely as those in Punjab  Such

has been the reaction of the Steates in
onr country,

I suggest that Guru-"'

.that man,
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I strongly support this White Paper and
request the Government to bring forward
an amending Bill du.ring this session,

MR. DEPUTY SPEAKER : The
Minister of Parliamentary Affairs has
come He will make an announcement
at 6,30 P.M,

SHRIMATI SUKHBUNS KAUR
(Gurdaspur) : 1 have been ritting here
and listening to the debate. One hon.
member who is present here has made
certain allegations about me personally,
I am standing here to contradict that.
He said, Sant Bhindranwale was the elec-
tion agent of mine and [ had worked
with him on the stage, In fact, that is
absolutely incorrect, There is a news
item in the paper called Ja+ Satha on the
3ist of June,. 1 contradicted it and 1
‘think he has got the information from
there. The man who stood against me
in the election was from BJP candidate,
Mr. Negi, I think he gave that news.
I think he never read the contradiction.
I just reiterate my stand that he was not
my election agent. I have never seen
He did not address any
meeting with the Prime Minister, Mrs,
Indira Gandhi or with me or in any of
my el ection meetings.

Secondly I would like to appeal to
Jathedar of Akal Takhtsahib and the |
Head Priest that we should not make
any political issue of the Kar Scva, It
is a privilege for everybody. Hindus and

Sikhs whoever wants "to do it and they

should be allowed I would appeal to
him that we should not get into any dis-
putes about that, He should allow any-
body whoever wants to, to come and

do it. '

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS, SPORTS AND
WORKS AND HOUSING {$HRI BUTA
SINGH) : I was.going to make a request
that because there is a long list of
speakers from our party and from the
other side also, it will be in the fitness of
things that we continue the discussion
tomorrow. I have discnssed this with
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[Shri Buta Singh]

the hon. Speaker and he also said that
if the Members agree, he has no
objection,

MR. DEPUTY-SPEAKER : This is
the correct procedure. Good.

SHRI SATISH AGARWAL : We
can continue tomorrow,

SHRI BUTA SINGH : I know that
they will readily accept it,

THE MINISTER OF HOME AFFAIRS
(SHRI P V. NARASIMHA RAO) : 1
have a difficulty. I have a full day in

Rajya Sabha. It .is already fixed. I~

have been told about it. 1 have accepted
it in the hope that we are goiog to finish
the discussion today. If you want to
have it day afier tommorow, I am pre-
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pared, Even for nocturnal proceedings
I am prepa.ed,

DR. SUBRAMANIAM SWAMY :
Discussion can be tommorrow and reply
can be later,

SHRI BUTA SINGH : This is a
rare occasion of unanimity between the
Opposition and us.

MR, DEPUTY-SPEAKER : We take
it up day after tomorrow,

18.27 hrs,

The Lok Sabha then adjourned tifll Eleven
of the Clock on Thrusday, July 26, 1984)
Sravagna 4, 1906 (Saka).
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